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CENTRAL A1)MINIST.R.ATIVE TRI BUNAL 

ERNAKULAM BENCH 

6.7, 8.7, 113, 126, 17, 181, 212, 266, 28, 
269,277,281, 299, 300, 301, 302, 30.3, 31.9, 325, 
326,327,328,329,331,333,3.44,345,346,347, 

MOA 348,350,3.51,352,353,354,355,356,357,358, 
359, 362, 363, 64, 366, 368, 369, 370, 371,372, 
373 380, 381, 38 386, 388, 390, 392, 393, 394, 
39, 400, 404 1 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
I-Ion'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'bte Mr. K.Gcorge Joseph, Administrative Member 

. OA 29/2013 

C.H. Mohammed Yasin, 
S/o Kidavu Koya, 
Charnayath house, Kiltan 11and, 
Union leiiitoiy oil akshadwep-682 558 

'l'.P.Latheef' 
S/o Atteka 
'[hiruvathapura, Ki itan Island, 
Union Territory oF Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

V ers us 

Union Territoiy ofLakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

3 The Chairperson 
Village (Dweep) Panchayath 
Ki Itan Island, Union Territory of Lakshadweep-682 558 

Applicants 



4. 	The Executive Officer : 
Village ([)weep) Panchayatft 
Kiltan Island, Union Territory of Lakshadweep-682 558 

5.The.Princial 
Government Senior Secondary School 
Kiltan Island 	. 
Union Territoiy of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
.(Mr.R.Ramdas (R3) 

2. 	0A67/201.3, 

1. 	Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Unidnl7erritory oLakshadweep-682 558. 

2 	Maisha T 
S/0 Kidavu 1<ornalam 
Thenakkal HOuse, Kiltan Island 
Uioii Territory of Lakshadweep-682 558. 

Abdu!laA.P. 
S/oKhalid 
AIirnaptra, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

. 	ai 
S/o.Sth Koya 

athl4i1a 111am, Kiltan Island 
Urih TH'ithry of Lakshadweep-682 558. 

Sayd'Iiiihammed Koya C.H. 
SboMutIukya 
Chnayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra,f'eek Khäi H.M. 
S/6 Abdul Rhman 
Aliyar E-Iouse, Kiltan Island. 
Uni,oij Territory of Lakshadweep-682 558. 

(By Acate Mi habu Sieedharan) 

Versus 

Applicants 



3 ; 

1 	TiJnion Teriitory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 	The 1irector of Panchayath 
Union Teriitoiy of Lakshadweep 
IKtvarathilsland-682 555 

The Chairperson 
\iil1age(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive.Officer 
Village (Dweep) Panchayath 
Kiltar) Island. 
Union Jerritory of Lakshadweep-682 558 	 Respondents 

(By Advote,: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3 	0A8712013 

1. 	Abdul Salarn P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak s hadwee p. 

2.jdIhn, age 33 
Sdjduhrnmed 

t1iHuse, Kiltan Island 
adJeej5 	 Applicants 

(By Adb.cie: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
lJion Territory of Lakshadweep 
Kavarathi -682 555 

ThDi1ec. tor, Department of Science & Technology 
ahdèep drninistration, 

I1ard-682 555, 

r 
Su 	iS1diil Officer 
Ofic of thç Enviionment Warden 
Ddrtmért ô Environment and Forest, 
K11'ta Is1nd ?  Lakshadweep-682 558 

'Tht Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682558 	 Respondents 



-' 

(By Advocate: 	(Mr.S.Radhakrishnan (Ri ,2 & 3) 
	

. 

S 	
(Mr.R.Rarndas R4) 

4. 	OA 113/2013 

I. 	Muthukoya T.P. 
S . / .o Kidave 1-1aji 
Thiruvathapura, K iltan, Lakshadweep. 

2. 	SalhP.' 
S /041 ,brahim Haji 
Pardara, Kiltan, Lakshadweep. 	S 

3. 	YaCI bob P.K. 
Sb Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMohamméd 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
$/O,,Sayed Muhammed P.K. 
Arkka1àpura, Kiltan, Lakshadweep.. 

bduIaA. 
SkKi,çlve T.P. 

,Kiltan, Lakshadweep. 

Muia'var 
Sb Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

Sathar Cl-i. 
5, 	

SI'S 	
5' 

Sb Mohamned P. 
Chadipiira, 1i jtan, Lakshadweep. 	S  

IhemP:! 
MôiT' V, 

Pal 	Kiltan, Lakshadweep. 

10 	ThoUleedPT' 
S/O Kunhi Haji., Pallithithiyoda, 
Kiltan, takshadweep. 

(By Advodté: Ms.Daisy I Daniel) 

Versus 

. 5 	 '...' 	S .  

App! icants 



• I. The Am dinistrator 	

5 

UniOn. Territory of Lakshadweep' 
Kavarathi-682 555. 

2 	The Chairperson 
VI F age ( Dweep) Panchayath 
Ki rt a 682 55:8::  

ThëEpft'mnt Officer 
Ka'äràthi, Lkshadweep-682 555 

Director of Panchayath 
Department ofPanchayath 
Kavarathi— 682 555 

 The Executive Officer 
Vi!Iage.(Dweep) Panchayat, Kiltan - 682 558 

 Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558. 

(By Advoce Mr.S.Radhakrishnan-R 1 ,3,4&5) 

5. dA 	26'201 

 Asidu1!aK.C. 
/o Yousuff 

Kannichetta, Kiltan Island 
UT of Lakshdaç1weep-682 558 

 Kunhi.M. 

S/rO Arnbukoy 
Maidjrmiel, 	iltan Island 

558 

 
S/b Mohainmd 
Konia1arn,Kiltan Island 
UTfLakshdadweep-682 558 

 S41ern,P.P. 
Sb Hamsa 
PthhenpJra, Kiltan Island 
UT of Lakshdadweep-682 558 

 ..afcek:P.P. 
/o, çn 

Ki Itan Island 
IJT of 	alhdadweep-682 558 

Si S 	 • 

Respondents 



6 	
. 	. 

6. 	jKuhhiK.P.... 
Sb Pukoya 
Kaitampal1y Kiltan Island 
UT of Lakshqaaweep-682 558 

7 	Abdul Kasini P V 
S/a Muneei 
Pentàhiveli,.Kiltan Island 
UT. of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	LThion Territory a f Lakshadweep represented by 
tfie AdministratOr, Kavarathi Island-682 555 

the Dftèctor of Panchayath 
Ui.qn frri ory of Lakshadweep 
Ka\'arathi Islarid-682 555 

The (Thairperson 
Villa,e (Dweep) Panchayath 
Kiltar) island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

'çhe Envirniiiet Warden 
Dpartiiiënt ofEnvironrnent and Forest 
ZbnLOTflce, Kiltan Island 
Onion Territory' of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheen K.K. 
S/o Shaik Poovalap 
Poo'alap HOUse, Kiltan Island, 
UT fLkhady'eep-682 558. 

2 	NoQittl Is1mCH 
S/q1allaIoya' 
Klj'oda, Ki,n Is land, 
U1' of Lksha,dWeep-682 558. 
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IbiathullaT.K.  

ThdaHoue, Kiltan Island, 
U'PLakshac1veep-682 558. 

4. 	Ameerali A.P. 
SIQ Syed Mohammed 
A rakalapura I-louse, Kiltan Island, 
UT olLakshadweep-682 558. 

Ismail l 
S/0 YUSUI 

Tholiyoda House, Kiltan Island, 
UT of akshadwee-682 558. 

SedMohàrnmed Koya K.P.  
S/b Mohammed 
Kahjijurà Hduse, Kiltan Island, 
I.J:T of Lakshadweep-682 558. 

Kasihkoya  C..l-I. 
Sb Muthu.koya 
Ammipura House, Kiltan Island, 
1JF of Lakshdweep-682 558. 

(By Adoca.te: ,Mr.Shabu Sreedharan) 

Versus 
: 	 . 

S .  

Utiid.n Teiçi4ry  of Lakshadweep represented by 
tiè Admihistator, Kavarathi Island-682 555 

'he IirectQr 1of.Panchayath 
Uflion Thrritoty of Lakshadweep 
IaviratIi Iland-682 555 

The çhaiiprson 
VilIag LDwe) Panchayath 
li. !tri Islnd,LUnion Territory. ofLakshadweep-682 558 

Applicants 

 
Villae (Dwee 1p) Panchayath 
Kiltan Island, Union Terittory of Lakshadweep-682 558 

 
Electrical Sub Division 
Kiltan Island 
Ubii Territory of Lakshadweep-682 558. 	 Respondents 

I.. 
...............•-... 



. 

2. 	NaIr;1i;aP.T.,age 26 
S/o I uihi 

PaU ithithiyodà; House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Applicants 

Versus 

The Administrator 
Qrion Territory of Lakshadweep 
Kayarathi-682 55. 

The Chairperson 
V,illagç (Pweep) Panchayath 
1jlta82558 

. 	I 

 

0iret3r b11?nchayat 
o f Panchayath 

Ka"Yarathi-68 558. 

(By Advocate: Mr.S.Ràdhakrishnn (Rl& 3) 

8. 	O.A.  No. 212/2013 

P.P. Havvabi, W/o. Abdul Salam 
Labourer, Agricultural Department, 
Agti ls1arid, Residing at Pallipurarn House, 
Uri Triitr of Lakshadweep, 
Agàt1slaod 

(By Advocate: Mr'K. Jaju Babu) 

Versus:. 

The Director& Agriculture 
Union Territory. oILakshadweep 
Ka'aratti'ls!and —682 555. 

Res po ii dents 

Appi i cant 



I 
U ni on TrritOrSi of Lakshadweep 
Kavaratti I n4-'-682  555. 

(By Advocate W. S Radhakrishnan) 

9 	0A266/2013 

I 	SabirAli K 
Kuriyathiyod House, 
Kiltan Island. 

C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P.. Cheniyakpya 
Karuppathapura House, 
Kpeni Island. 

4 	tvi C Jaffei 
Pakkipuia House 

alpeni Island 

Habsa.A 
Al .i koie House 
Kiltan Island:. 

A.P. Naseema 
A yn a Pu ra House, 
KavaratFi I land. 

(By Advocat vr JK B Gangesh) 

:i 	versus 

ThheAdniiiiitor, 
of the Union Territory 

b.fLaksFiádweep, Kavarathi —682 555. 
lFhe lDirctor (Services) 
Adriinistration of the Union Territory 
of Lakshadwep (Secretariat), 
Ka'aratti - 682 555. 

3 	Depai trnent 9f7 Envii onment of Foi ests 
LJnibti 	iQ(iy of Lakshadweep, 
Kavaath-82 555 

C. 	
SI 

5' 

5' 

Respondents 

App! icants 

Respondents 



Ile- - 10 

(By Advocate: Mr. S. Radhakrishnan) 

10. .O.A No.268/2013 

I. 	M: Nborii!"Ameen 
sb: KC..Sayed Mohammed 
Mla'afri House, Agani Island 
Union 'Terrtbry, Lakshadweep. 

2. 	[3M. Mansoor 
Sb. Late A.C. Mohammed Jalaluddin 
J3harkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 	 Applicants 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I. 	The Administrator, 
Union Territory' bfLakshadweep, 
Kavara-thi - 682 555. 

2.TJ'e Director of Panchayath, 
r)epartment of Panchayath 
Kavaratti - 682 555. 

3. 	Director of'Sdience and Technology 
and Envirnn-ient,, 
UnohTjt-or,': çf Lakshadweep 
Kathi68555. 

4 	Directr (Lbour& Employment) 
Kavarathj —682 555. 

5. 	Special Offiei: 
Village (Dweèp Panchayat, Agatti) 682 558. 	Respondents 

(By Advocate: Mr. , Radhakrishnan) 

11. 	-()A 269/2013  

Ahamfied Basheer i?., age 32 
S/o T.Younis. 

•' 

16  Island, 
Lakshdve: 	' 	 Applicant 

(By. Acat&Mrshious Kuriakose) 

. 



II 

Versus 

hdini4istiator 
Uid Territoi' of Lakshadweep 

a'valii 682 555 

J he Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Dirctdr of Pnchayath 
Department of Panchayath 
Kavarathi :682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

6. 	Hortidiltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Ad\ocate: 	(Mr.S.Radhakrishnan (RI,3 & 6) 

12 0A27772013 

5 

Hameedl, 	26 
DIo Sid u han- j d 

• Nambih4ih House, iltan ISland 
Lakshad\'dp. 	I  

(By Adocte: Mr.rshious Kuriakose, Sr.) 

Versus 

• 1. 	The Adnjns:tor 

u:r .a;lsldep, Kavarathi-682 555. 

2 	Dii et p,f Tànôhayath 
Depäirhènt f Panchayath 
1' 	thi62 555. 

3. 	E3<ecitivOfficer 
Vil!ge (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



Respondents 

. 

2. 	Sayed Badusha Muhideen S.V. 
Shhar Ban Vilas House 
çhetiai. 	 App! icants 

(By Advocate: Mr3rashious Kuriakose, Sr & Ms.Daisy I Daniel) 

versus 

I. 	The Administrator 
U'l' of Lakshadweep, Kavarathi-682 555. 

2. 	I311ector 
Science & Technology 
Chetlat-682 556 

3 	Dirctor of Panchayath 
R(lral Dee1opment Department of Panchayath 
Ch6i1at7682 556. 

Chrp.ersOn 
Village; Dvveep) Panchayath 
Chet1-682 5 55. 

AddI. Sub Diiisiona! Officer 
Chdtlat-682 556. 

Junior Scientific Officer 
Chetlat-682 555. 

Accounts Officer 
Secretariat, Ka!varathi682  555. 

(By Act M.'Skadhakrishnan-R1 -3 & 5-7) 

14. 	299/2tii3 

Respondents 



0 	 13. 

A.K.Sajeed 
Akkára House. 
Ka1 	Isiançl: 

 
Poodyern House 
Kalpeni Island. 

A.1'. Ahadabi 
Athanarn Thoitam House 
Kalpenilsland. 

P:P. Sulaikha 
Puthiya Pandararn 1-louse 
Kalpeni Island 

5 	C P Nooijehar 
Chenrna6an10Palli House 

Kalpeni Island 

6 	AKBeebi 
Arakka1'a HOuse 
KaIpni Island, 

7 	M.P. Mohain•rned 
Mullipuia House 
lalpeni Isld 	 Applicants 

(By Advoct 4i 1< B Gangesh) 

Versus 

The Administrator, 
Admnistiation of the Union Territory 
of Lakshadweep, Kavarathi —682 555 

2, 	ThDirëctor Services) 
Adiiinistr.tiqri of the Union Territory 
of L akshadwep (Secietariat), 
IKavaratti - 68 555 

3 	beaitnofAgiicu!tuie 
Unin Teirity of Lakshadweep, 
tKavàiathi - 62 555 
Represented by its Diiector. 	 Respondents 

(By Mvocate Mi S Radhakrishnan) 



15. 0A300/2013 

1. 	B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

14 0 

B.Aharnmed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K,K.Moharnmed Basheer, age 49 
S/o Nalia Koya, Karakunnel House, 
Andrott Island. 

P.P.Flassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.i3ampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed.Kasim, age 44, 
S/o Koya Kidave, Chettathada 1-louse, 
Andrott island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott IsIaid. 

T.P.Shamsuddeen, age 30, 
'S/o Kunhi Koya, Thattarnpokkada House, 

Androu island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A,Jamai, age 48; 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Moharnrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal 1-louse, 
Andrott island. 

IS. 	c:Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andron Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island, 

P.N.l-Iakeem, age 48, 
.S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andi'ott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma KR, Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o.Sayeed ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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S 
M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.1-lassan,age4I, 
S/o Abdul Khader K., Perumpally House, 
/-\ndrott Island. 

P.M.Thajunnissabi, agç 39, 
DIo Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnmabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott island. 

1-I.K.I-lussain, age 35, 
S/o Pookunhi, Halookakkada House, 
.Andrott Island. 

M.P.Mohammed Rafeek, age 3 1, 
S/o Koyamma, Kunnarnkalam House, 
Androfl Island. 

3 1. K.Mohammed Fasal, age 32, 
Sb .Kunhi Seethi Koya 
Kadiyammada House, Andrott Island. 

32 	K.Moharnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K:K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Androti. Island. 

Ai4sheed  Khan, age 39, 
S/o byeed Ismail, Aliyathara 1-louse, 
Andtott Island 

K.Ab1ul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andron Island, 

K.K.Anwar 1-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andron Island. 
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P.Mohammed Rafee, age 25, 
S/a Muilakoya, Pachanal House, 
Androti Island. 

T.M.Moharnmed AliyulAkbar, age 32, 
S/a Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/a Sayeed Mohammed A.C., Karakunnel House, 
Androti. Island. 

Ubaidulla, age 29, 
S/o Seethi, BappathiyadaHouse, 
Andrott island. 

P.P.Mohammed Farook, age 37, 
S/a Pookunhi Koya, Thekila 111am, 
Androfl Island. 

42, 	M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.I-Iammedathbi, age 37, 
D/oousaf, Mylachetta House, 
Androti. Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal F-louse, 
Andron Island. 

GuharMadeena Beegum, age 37, 
D/oMohammed B, Aliyathara 1-louse, 
Andrtt Island, 	 - 

46 	KX.,Ppookunh1 Koya, age 36, 
S/ócooh, Kolikkatt House, 
Ahdrott Island. 

47. l.Dervcsh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 
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1 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Offlcer, 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth, 

Mohammed Sharnsheer M.K. 
S/oBathesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

Noushakhan M.K. 
S/o. 8,6ed Koya 
Mayarnkaklada 1-louse, Andi oth 

9 	'1hpmed Kasim P P 
S/o Kidave, Palathupia House, Androth 

Abd Albai• 
S/oibair 
Pandath Puthiya Pura I-louse, Androth 

Mujeb Rahman 
S/,o Ibrahim 
Aliyathara House, Androth 

12 	Sii i K I 
S u Kasim Koya 
Fiiiiimathi I-louse, Andioth 



r 
, 

Mohammed Hassan 
S/o Kunhi Koya 
Ayeiamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/a Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassirn 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/a P.K.Kidave 
Ia1athupura House, Androth 

Muhaiimed Khaleel 
S/a Adu11a 
A!iyahara House, Androth 

Muhammed Basheer C.P. 
S/a Abdul Khader 

herikka1 Puthiyapura House, 
An droth. 

(By AdvQ4;atp: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. OA 301/2013 

1. 	Attako'a T.V, age 44 
S/o Koya Thankga1.T, 
1 hailath Valiyakkattu 
Androth Island 

2 	Sayecd Koya, age 43 
Sbo KóyKidave Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyamrnada House 
A n droth Island. 

Yousai, .age .60 
Sbo Ahammed, Kandalath House, 
Andioil Island.. 

5 	Muj6.cb Rehman, age 35 
S/ol  Koya, Kaiachctta House, 
Andioth Islaid 

Abdul Nasar; age, 38 
S/o'1a11a Koya, Kunnashada House, 
Androth ls1aid: 

Mohammed Iasheer, age 37 
5/o Yacoob, liyathara House, 
Andioth Island 

8 	Shihaudeei, age 35 
Sb Saeeà Koya, Pandath Puthiyapura House 
Andioth Ijand 

9 	Pookoya,ag44 
Sbo Koyamma, :Mayampokada House, 
Androth Is1anci: 

10. 	NofaIage43 
S/o1Koyaixnia:Koya, Thacheri House, 
And.!oth 1slai1. 

Ii 	Asil, age 37 
Sboeethi lhácheii Moosathada I-louse, 
Andioth Island 



Zr 

Hassan age 30. 
/o Jin:ia1 ud Fecn, Kadiyammada House 

• 	Andrdt.h 1snd. 

ag&41 
• 	S/b Ayshominabi, Bilutheth House, 

Aridroth ls1and. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

F arook, age 49 	 . 	.• 
s/o Koyamma, Pochalam House, 
Androth Is1ard. 

Abdul 1-lassan, age 51 
S/o Abdul Khader, Karachetta House, 
Androth Is1aii.. 

Koya,age48 
S/p Sayeed Mohammed, Thacheri Moosathada House, 
AndrothI1ànd: 

Bashecr, age 
S/oKidàve, Modampura House, 

ii Adroth, 	rid. 

19 	Muhainmed Iissain, age 42 
Azhikakem Pura House, 

Ayidioth f1a'nd 

.Fabbai, age 391 
S/oNallaKo,â, Kunnashada House 
Androth Island. 

J'1ohammed Liyaudden, age 33 
Sb Sayced Mhamrned, Neclathupura F-louse 
Aridroth Island. 

Itabeed,age 4 
/o 
 . 

Sa6M
d.
çhammed, Kunhali House, 

4 . 	
. • j ............... 

Androth,rs'Jan 

33 
House 

Ardroth Is1rd. 

1ài.ad ]3eebi, age 46 



- 

S-16 S iddeequ Puthiyanalakam House, 
Andioth I s l an d 

	

25 	Indcen, age 60 
Sb Ahammed, Kandalath House, 
Andioth Island 

	

26 	Mohammed Saleern, age ; 42 
Sb Sayeed Mohammed,, Kunnashada House, 
Andi oth Island 

	

27 	Gafooi,age4l 
S/o Thangu Koya, Pentamveli House, 
Ahdrot:h IsIarid., 	1 

Si,ddcc'que,'agQ 43 
Sb6 (idave, Modiyothada I-louse, 
I\rdiEoth Island. 

Shanayas, 	33 
Sb JKunhi Koya, Pochalam House, 
Androth Is1and. 

	

30 	PookunhL age SOn 
Sb Kida.re., Aliyathara House, 
Andioh JJand 

31 	KaIcel'agc39 
Sb Buhaii Asanakar House 
Andioth Is1a4  

	

32. 	U1ys,age36 
S/o J-Tamza Koya, Aliyathara House, 
AndI'oth Is1ar. 

33 	Mohammed sheer, age 39 
S/p Sayced 466mrned, Aliyathara House, 
Andioth Island 

34. 	4kjtge 33 
S7oSayed Ii i1, Aliyathara House, 

S 
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?6. Mohammed Saleem, age 33 
Sb 	Koyamma, Kannipura I-louse, 
Andioth Island 

37 age  Shamuddcen, 	33 
S/o..Abd1lKadei, Blichetta House, 
Anciroth Isliid; 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth, Island.: 

Yacoob age 4 
S/o Sainddeen Kunnashada House, 
Androth lslard. 

Abdul Jabbar, age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androth Island. 

Jmal, age 41 
SboSayed, Bukari, Bidumkattu Bilutheth House, 

AidoU [id. 

:age3 
U(o ,Sayec Bdkari, Thacheri Biyyada, ii. 

	I1and, 

Saji6aeuii,age29 
DbNaIiaicoya, Lavanakkal House, 
Androth Island. 

Shahaias Ieum, age 28 
D/QJur1hi Ko'a, Lavariakkal 1-louse, 

ndoth i.1aiid 

ge 32 
$iol J.'opI 	hiahmath Villa, 

l'land 

N,  imuddch..P.T, a g e 33 
S/9 Ns.ai,,Ch(dath House, 
Androth iiand. 

Iqbal, age 4 
S/oYosdf Pdaram House, 
Androth IsIad 



J+, 

Hassan, age 39 
S/o SayeedBik.ari,  Matharapura .1-louse, 	 S 
Androth lSlajid. 

MQhammed Saleem, age 38 
S/o Yousaf Tilailath 1-louse, 
Andioth Island 

Mohammed Musthafa, age 36 
Sb . Pookoya,N,eganmacla 1-louse, 
Androth Island. 

K,oya, age 36 
So Attakoya., Mathil 1-louse, 
Androth Island. 

Kamil,age4l 
S/0 Muthu Koya, Palathupura 1-louse, 
Androtii Island, 

53 	ASJ age 30 
Sb Scuthi Koya, I avanaldKal House, 
Androh Island.' 

Skari'a, agd'2 
Sb M uthukoya, 131 lutheth 1-louse, 
And roth Island. 

Salih,'age 37, 
S/p Kunikoya,Aynamada 1-louse, 
A.ndrotl 1sIaid. 

56 	Rahmathulla, age 39 
'S/o S iddccquc, B i lutheth I-louse, 
Andioth Island 

M.ohamncd Aslam Naser, age 40 
S/o Syeed.Mhammed, Pa! liyet House, 
Androth ls!ahd. 

Sayced Mo!ammed, age 42 
Sto Kasimi, Aehadapurakattu 1-louse 
An (:110 t 11:1 .s1 a ! d. 

Av.arllussaih age 29 
S/oPp:Q.k,Qya,:Kunnashada 1-louse 
i\ndt oth Island 



1' 

0 Habeebu Rahman, age 28 
Sb Sayced Mohammed, Kunnel House 
Andioth Island 

61 	Rasheed, age i3 
Sb K6-yal ,Keiakkada House 
Andioth Isid 

62 	Cheriya Koya, age 32 
Sb Aboo Saiãh, Perumpalli House 
Androth Island..: 

63. Mujeeb Rehman, age 37 
S/oSayeed. Buhari, Karakunnel House 
Androth Island. 

64.. Nbufèl K, age 33 
S/p Nattaya Koya, Cheriyadarn House 
Andtoth Island 

65 Ad1 	amad, age 45 
S/o IKoyamma, Kai akkada House 
Andi oth Island 

66. Sharnu Shimios, age 34 
Sboçheriyakôa. M, Pentamvi!apura House 
Andioth IIand 

67 Mohammed A1 bdul Naser, age 308 
Sb 	Jaleel N'1 	Kottiathattu House 
Andioth 

	
lid -  

68 M1aiinEhahuI1a, age 33 
Sb 	Koyannkoya, Nal lal House 
Andioth Is1ad 

69 Iiiathullah, 	ge 30 
Sb 	IKunhisethi, Peiumpalli House 
Andioth Island 

70 Riyas, age 29 
S/o Shaik Koya P S , Pentambelipura House 
Andioth lslard 

71 tJisai,ae31 
S/p Kidav P P , Pandathu Lavenakkan House 
Andioh Islanc 



	

72 	Rahrnat, age 42 
S/6 Pookutty M , Mathi1 I-louse 
Andi oth Island 

	

73 	Mohammed 1-lassan, age 37 
S/o Sayeed Mohammed, Achammada House 
Andioth Island 

	

74 	Shamsudeen,'age 32 
S/o Muthu 1(o)/a K , Nellai I-louse 
And rot Ii I si nd. 

Mohammed Naséer, age 28 
S/o.Muhammed, Pentamvel ipui-a I-louse 
Androth lslnd. 

Raulath Beegum, age 29 
Sto ThangakOya, Arathupura House 
\ndroth Island. 

Fathahuddèeh, age 38 
S/a KidaveU.K., Makket 1-louse 
Andioth Island 

I s 

	

78 	BadaiuI'Munei, age 32 
Sb Abdul Khadei, Moodamputa House 
Andioth Isla 1nd 

	

79. 	Mohaithd4.stafa, age 33 
S/0 Ahammadiya, Jabalpuia House 
Aiidroth Islan1. 

80 Mohammqd Kasim, age 47 
Sb Kida 5 V K , Makket House 
Andioth Islaçid 

81 	MohaniMedAboosa!ih, age 40 
Sb Sayced Mdhammed, Bilutheth House 
Andi oth Jshnd 

82 	Kunhiscthi, e 47 
Sb Yousaf, MetIaiapuiakatte House 
Andioth Is1a6d 

	

83. 	Hauisa lKoyae 42 
Sb Ahnirned IVlakkeit I-louse 
Andi oth Is1aid 
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 Attakoya, age 49 
Sb 	Yacoob, A1iyathara House 
Aidroth Island. 

 Khae,.age49 
S/oayeed, Clerikka1 Pixthiyapura House 
Androth Jlnd. 	'. 

 1athhu1I, age 34 
• 	

° S/a Sayced Mohamrned,Palliyett House 
• Androth Island. 

• 	

87. Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

 Mohammed Farook, age 33 
S/ 	Nallakayaç.L., Tharampalli Makket House 
Ahdroth I'land. 

 Abdoliha 	31. 
S/p Sljaik 	Moosakada I-louse 
Aidroth T1áid. 

 Salebi, ae 31 
• S/a, Seethi, Kirakunnel House 

Aidrhth Island. 

 MohammäKasim, age 33 
Sb .Saye.d Mohammed P.C., Pathada House 
Ahd6fti. Is1pd 

92 çiyakoy41J, age 44 
I-louse 

 Moha°mmd 	Issain, age 41 
S/a Sayeed Imai1, Kandalath I-louse 
Androth Islarifi. 

 Sabir Khan, age 33 
S/a 1KQyanThlaya, "Thattampokkada I-louse" 

• Aiidrtih Tslaid, 

• 	 • 	
• 	 95.. 

• /o 	v°dB'jkari, Podamkakkada House 

• 	 . difI,sThhd 
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96 	Akbai C , age 33 
S46 Attaoyd 'K Edayakkal House 
Andi'Ot Island 

r 
ii 

97 	ibdu1 /hab 'age 33 
/o T1anak1oya ,P , Kuncha1i House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Edaakkal Hois 	•. I 
Androth Island. 

99. Navas, age 25 
S/0 Hussairijhahira Manzil 
Andoth Island.: 

00 	hanavas, ag 33 
S/a Shaiafuden, Mathil House 
Andioth Island 

101 Hassan, age 33 
S/a Seethi M, Lavanakal House 
Androth .Iland; 

102. M1oiamh1.ed Basheer, age 42 
S/o Yousa, Nellal House 
jndith Island 

103 Sh'iudei,dge 36 
S/o Na11a Koya, Kunriashada House 
Ancioth Island 

Zainul Abid, age 26 
S/a Kidave K , Palliat House 
Ahdroth Jai- c1. 

Muthu Koya,ae 39 
Sto Kunhi.eethi, Makkette 
Andioth Island 

106 Mohamnc Mukhbeel, age 30 
S/p Koya,mmkoya, Kerakkada House 

Iländ. 

107 Shamuudeeni, age 27 
S/a Koya Kidave M P , Pandathupura House 
AndrQth. Isla4d.,... 



Kidavu, age 59 
S/o Irjab, Mekkat I-louse 
Androth Island. 

Mohammed Salahudheeri, age 26 
S/c) Koya T.P., Kandeth House 
Andoth Island. 

114.1 Mohamed'Shakeer, age 22 
S/o Kuhhiseth i, Makket House 
Androth Island. 

Mohaied Aithaf, age 24 
S/o Jamal?  Mayornpokkada House 
Androth Island. 

Abdul Gafoor, age 28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island, 

Mohammed Yathiya Khan, age 23 
5/0 Baer K., Mathil House 
Andrqth Island. 

Nal1 Kbya, age 39 
S/c) Khader P.P..C., 
Adroth lslan4. 

Kunnikoya, age 35 
S/o Ahmcd, Ponnikam House 
Androth Island. 



H. 30 

20. ZaihuJ Abid ;ag  41 
S/oAssihar.N.P., Kandalath House, 
Andioth Island 

I 21. Mohanimed,a.ge 50 
S/o:.Abdul Khader, Kaval Chetta 1-louse, 
Andi oth Island 

122 Abu Nasu, iae 36 
Sb Siddiquc, Kunnashada House, 
Andrôth: Island. 

Mohammed Aboo Salih, age 37 
Sb .Musthafa,, Aynmelam House, 
Androth Island.. 

Koya,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island; 

Mohammed Ja leek C.P., age 38 
Sayed, qh erikkal Puthiyapuram 

Andioth Island 

126 Mohmmed Rafdck, age 40 
Sb Ukkas 13i1utheth House, 
Ahd.roih IslahI.. 

Mukb6elHige28 
S/o;l\4jeed.L, Perumpalli House, 
Andh Jsla.rci. 

Iashe.éd1Khah,ge 33 
Sb Kidave A , Biyyadachetta 1-louse, 
Andioth Island 

129 Mohaiicd aiook, age 31 
5/0 PokU1ty, Ku'nnel House, 
Andioth Island 

130 Rahmathullah age 31 
Sb KoyammaiK P , Bappathiyoda House, 
Andiothlsláhd. 

131 Mohammed Kasim, age 30 
Sb Na1Iakoya, Kennashada House, 
Andioth l s l ar !i d 

[I 



132. Mohammed F'az'a age 38 • S/6 Kidave M P , Kandalath House, 
Andiotli Island 

133 Mo1iamed Abi for TM , age 38 
Sb Nfla1<ya, Tharam11y Makket House, 
Andioth Island 

ci 
18 

134 Jamal, age 57 
Sb Kidave Poovadakkattu House, 
Androjh 1 s l and : t 

Moharnmed•Sale:em, age 31 
S/o Häsan KUnni, Keyiyoda House, • . 
	Androth Island.: 	S  

Koyamma,,.ae 547 
S)Ab00 $aleh, Kavaichetta House, 
And oth Island 

1-liaiathu1la, age 38 
Sb Koyamma, Karachetta House, 
Aioth I s l an d 

Abdü1eKhan, age 41 
Sb M.Qhan1ned, Birayarnmada House, 
Andioth Island 

Sharnsuddceeri, age 32 
Sb Sideeque M P , Pazhayakamkattu House, 

" "8 	
'• 	 I 

I8. 
s1 	1a1 %  age 33 

So yapjrt9Ioya, Ammelam House, 
Andidth Island 

1 	 [ l ii 

Nflkoya, ae 50 	8 

S/o Aharndd I 0 , Matharapura House, 
Andoth Island 

I1ariza Koya, 1age 43 
Sb KidaveB,jAliyathaia House, 
Andioth Island 

It 	I 

Mrned 	sain, ae 28 
Sbq IIa M 1? , Ammelam House, 
Aridoth s hèi, ii1 	i 	' I 

. 	
•,' 	••• I 	•' 	• 	• 

1 	r 
8 	 1 

( 

 

137 

138. 

139 

140. 

14.1. 
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144 Sayecdlsmae58 
S/6 1Wdulla PP, Pudarnkakkada House, 
Aihoh Lsand 
I 

145. 1 Kha, age 28 Amjath 	n 
Sb Buniyamin, Ammelam House, 
Andioth Island 

 Mbharnrned1qa1, ag.8• 
S/o Nallakoy,:lerurhpa1ly House, 
Androth ISland. 

 Pookunni,ge6. 
5/0 Yousaf.HaJi .Bappathiyoda House, 
Andioth island 

148 4oharnned 	asheer, age 38 
Sbo Kidave A, Mayarnpokkada House, 
Andioth Island 

149. hriakoyà, ig36 
S/0 Kunhikpyä?., Thacheri House, 
Androth Island. 

150 Nasecrnudheei 	S P , age 28 
S/p Abdul Khad'pr T, Karachetta Sarommapura House, 
Andioth Island 

151 AbdKáyoon, age 41 
Sif 	S 4'eed Buhri M , Kunchali House, 
'\ndioh Island 

152 Liyab4iahman, age 31 
Sb 	Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, ac 46 
palli  5/0 Kadei,Piurn 	F-louse, 

Andioth Island 

154 Pâthurnnabi, 	ge 52 
Q/p Ko'a{niiiakoya, Koiikkattu Naduvilkam House, 
Andioth isläd 

155 afiyulah,a&25 
II3 	1-Iarnsa Koya, Aliyathaia 1-louse, 
Aiidioth 1!and 



'T. 
156. 

157, 
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Scethi' a&e60 
S/o Assaiiai, Pachanal House, 
Androth Island 

Sadakkathulla, age 3 
Sb Buhati V K, Chettapokade 1-louse, 
Andioth Island 

Basheei, age 40 	, 
S/o Sayecd K , 1<.unrinashada F-louse, 
Andoth Island. . 	. 

Mohammed Kuiaishi, age 25 
S/pSayeed.Mohamrned, Karakunnel House, 
Aidroth Island. 

a 	47 	s 

S/oKida.ve K.., Kunnumpura House, 
Andioth Island.. 

N/lolia,m] -ned Raage 31 
Sb: 1-Ia.ipza.Koyà K., Pathummapura House, 
Andl*Ofli islajid.. 

Ainu1 Ad, age 26 
S/oj'4àllakoya 1K C ,Palliyat House, 

lslanä, 	•1. 

	

• 	.: 	;: 

Abdl Jabhai, age 35 
.S/64  Kunni Sëethi, Makkett I-louse, 
Ahdro.h Island. 	 0 

aje,ed. Mohainmed,  age 54 
S. /o. Kidavu, Poovadakkattu House, 
Andioth Island 

Attabi, age 7 
D/Q 'Oucf < P , Thacheri House, 
Andioth isIapd 

1 	I 
I3al1ccs, age37' 
D/o 1Koyaiimakoya P , Thacheri House, 
Andioth Island 

Yakoob, a.g4QL 
Sb Kidavu K, Ammelarn House, 
And.rqth islàhd. 



68 Mohammed Rafee, age 42 
	 I 

S/6 Koyainkyä; Mayampokkada House, 
Andi oth Island 

Mulakoya,age47 
S/o Majeed K., Lavaakka1 1-louse, 
i\ndróth Island. 

ookunhi',ag 46 
§' /o Kidav P., Arrfii~&lapl House, 
Androth Island. 

Mohammed 1asirn, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island, 

Kadec,agel 
DIo Kidave K, Thacheri House, 
Andi'oth Isllnd. 

Mullabi, ge 
D/o Kiicia'ëI Palathupura House, 
Androth Ihd. 

an7obri 7yeed PP., age 25 
Sb .\4l..FaJhJl1ah, Purthikkatt Puthiyapuram, 
A n d vQ i 11 Istaiid. 

All Akbar K.ge 25 
S/oChcriyakbya, Kannathimada, 
Androth Island. 

i\'o1amme 	aleem, age 33 
5/0 Shaikpy Kunhali House, 

(By 	 W- 1 11  

Versus 

'1 he Adminirtor 
Adii nistratioi 6f the UT of Lakshadweep 
Kavarathi 62 555 

Dcpaitmeit oigriculturei. 
UI' of' Lakshad'bep, Kàvarathi 682 555 
ipicsctd biDncctoi 

l2irc,ffaaats 

Applicants 



35 • Depaitient 
Adiiit)st1 ation pf the UT of Lakshadweep 
1'avrM;682 5155 

4 Vi11ae (ecPanchayat 
by its 

Respondents Ixecutive Officer 

(By Advocate Mi S Radhakiishnan) 

17. OA 302/2013 

1. 	Jaffer, age 3.51  
Sb Babujan, Panethechetta 1-louse 
A mini island. 

2 	Faiooque age 33 
SbI(hde Kulandam House 
Amin ilsiand 

3 	Abdulla Koya, age 50 
S/0 Attikoya, Malika 1-louse 
Amini .i1ahd. 

4. 	Na!lakoyá;àc 40 
Sb Ab1uIlKoya, Puthoya Kanniyam House 
Aniini Island 

5 	AhN1'ohrn.ned, age 47 
Sb 1\4oharnrnd, Kombarn House 
A. 

6 	a1udei, age 36 
o Kidave, Kotcchetta House 

Amni sland 

7. 	.Jâbbr PC, age 36 
S/0.  Cheri'a Ko)ia, Purakkachetta House 
Amipi Isa.nd.. 

8 	Yousal, age 36 
/od ei ,̀ f3eliyachadachatta Flouse 

i'n'iip 	1and 
II 

9. Muthujcyâge 33 
Sb Sayeed Sheikoya, Mamput am House 
Amini Island 

(By Advoate Mr K B Gangesh) 

App! icants 



4. 	\Jillagc (Dw.eep) Panchayat 
Amini Island represented by its 
Executive Offlcex. 	 Respondents 

(By Advqcate: Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. OA 36/200 

Aboobaker P., age 41 
Sb Kuihikunhi, Pal lam House 
Kavaraihi Island, 

MusthafaB.K.,age45 
S/o Sayced, Bakakada I-louse 
Kavarathi lslaI. 

Moh1edhfi., age 34 
S/Q.amzdtF'tMalika H o u s e 

AbdulNaerA.P., age 43 
Sb ChcriyakoyaK., Ayiiipura House 
Kavarahi Island. 

Yacoob K.P.,age 41 
/o Kidave U.P. Kuttipapepura 1-louse 

Kavarathi Island. 

Al,tkoyaK, ag31 
Sb ;  Ba.hP4 Il.iyam House 
1iva 	I s1. 
/ 	 I 
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7. 	MujeebRehmähU.P., ge 34 
Sb Alikoya C K , Uthampokakada House 
Kavajahi Isanj 

8 	1hanga1oya'\Pn g43 
Sb Ukkas, Vadakkiilapura House 
Kavaiahi Island 

9 	Mujceb Rehman B, age 30 
Sb Tharigako'a, Bire 	House 
Kavaiathi Island 

10. 	Sajitha P.,.age 32 
i)boAliAractam, Poovinoda House 
lKa\'arathi Island. 

11 	Basheei P 1 , age 44 
Sb Mohammed Pal!ipwa, Puthiya 111am i-louse 
Kavai atlii Island 

12 	Abdul Rafeek K, age 44 
S/o Ahmed Katirnmada, Kadapurathaba House 
Kavai athi Island 

13 	Salcem A P , a ge 34 
S/n Mohammed C P , Athampapepura House 
Kavai athi Island 

14. Mohammed -1'dssain P A , age 29 
S/n Khalid l-Iaj i K?, Puthiya Alikorn House  Pe 

Kavatathi Island 

15 	SNajhanf K, 	35 
Sb 11aniz Fhuinikad House 
Kavai athi Island 

16.AhwarA.P.,.ag: 39 
S/n Iviuthu, Ayncpuia 
1<avai athi Island 

17 	Baheci S , agc5 
5/0 1 !aiizath A I , Safiyabiyoda 
1Kavaiatii sland 

i Ilil 

18 	Ukka, ag 45 
Sb AbdObakei, Melillam 
Kavai athi)slahd1 



38 

19 	1-larnth za, age 27 
/o Uman Haji, Aynepuia 

KavaiaiF'i Island 
C 

P C 

20 	M u* j: q e 1,kehrnan ag38 
Sb 0 Harnzath A 1, Safiyabiyoda 
Kavaiathi Island 

Manikfan K.P.,age 30.. 
S/o AbdUlla A, Kuttitapepura 
Agatti 11and. 

11iday.athu1.a S.M., age:36 
Sb Hamzath B K, Subaida Manzil 
Kavaiathi island 

11's ai i'P,age3l 
5/0Chci1ya Koya K P , Pakichipuia 
Kävarathi. Island. 

Sulirnan K.P.,age 38 
S ./o KidaveU.P.., Kuttipappepura 
Kavat athi island 

Ycob:C;P' age 40. 
S/o Yousuf P , Puleenakeel House 
Kavarathi Island 
C 	 C 

26 	Ni111udd311 k P , age 34 
Sboi Zakài ihhy 0  Kochipura House 
Kavaiathi Island 

27 	Salccm V ac 9 
S/c) Hamzath \/loda House 
Kavaiathi Island 

28. 	AttakoyaB,g41 
S/p i\boohackci M I, Buekal I-louse 
Kavdiathl Island 

29 Nauha 	\J ge 30 
$/0 Kahi1l')l C , Palli\'eedu House 
Kavai aili slanlI 

30 	Mohnrnd iuba1 K K, age 31 
Sb Kasim l V , Kunnamkalam House 
Kavaiathi island 

S 



HussainaliK.P., age 33 
S./.o Muhammed C., Kuttithayapura House 
Kavarathi Island. 

Sulairnan M., age 37 
Sb 1-Iamzath M., Maidanoda House 
Kavarathi Island. 

KajaHussainC., age37 
S/,o Ahamned Khan T.P., Chungam House 
Kavrthi kFan1. 

jeeFman T.K.., age 38 
Sb Ti iliad J-1ous 
Ka\;arathi Island. 

4ohanmed Shafi K.P., age 32 
Sb Sayed  PboA, Kakachiyapura House 
Kavarathi f s1and. 

ohamn'icd R:fi B.; age 33 
S/6 Aakidy  T.P., Beeranthoda House 
1Kvarathi 11ahd. 

House 
F1avaathi Island 

I 	I 	 1 

Urnmei(.hI age 37 

S/ô. UdifaC;P:Thekiia 111am 
1\rathi Iand:. 

Moham med Rafeek, age 37 
okarachiyapura House 

Kavarathi i1'and: 

34 

35 

 

 

39 

IiJ 

41 

42. 



- 	 Iill 

43 Mohammed Ige 31 
Sb KidaveK 'I?,  Bdlakaloda House 
Kavai aihi Isl4nd 

44 	iale.el P , age 43 
S b.o ! Attai Veloda, P06vammada House 
Kavatathi Island 	H 

45 	Delhath, age 33 
Sb 	 T., Aiahäthakepura House 
Kvàrathi Island.,. 

46. Sharafudhech, age 24 
S/oAli A., Poohndda I-louse 
Kavar.athi Isldnd 	 Applicants 

(By Ad\'ocate: Mr.l(B.G.angesh) 

Versus 

the Adiistitoi 
Adiiiiittation of the UT of Lakshadweep 
Kavaiathi 62 555 

2 	Dcpi mcit di gi iculture 
.UJ.f al<hdieep 
Kavaiathi 682 555 iepicsented by 
hsDii'ctor..' 

3. 	)irectorp ichayats 
Depai tmcm dfPanchayats 
Admimsti atiOn' of the UT of Lakshadweep, 
Kavaiaihi 682 555 

4 	Diu ict Panehayat 
1av,i ahi i ei sted by its 
F\ecuti'e Olficel 

5 	Village (Dwee5) Panuhayat 
Kavaiathi fsland iepiesented by its 
Ixecuti'e Offiei 	 Respondents 

(By Ad\ocaL. Mi S Iadhaki ishnan) 

19 	OA3i9/2013 

Pc ashei,agc34 
S/ô f-1'aisa, RathUmeectta House 

I 



5; 	K.K.Razak.age27 
Sb Khaderkya, Kunniyatarnkakkada House 
Amiiii Island. 

P.Ashraf,agc3 
S/b Ahamed, Pallam House 
Amini Islahd.: 

K.C.Mbosa,age44 
Sb Anakoya Keelachery House. 
Amini JsIad. 

. 	B.Kasmikoya., age 42 
S/o.Chcriyakoya, Balapp House 
Amini Islnd. 

J(0Y, ge 4' 
Sb I Earsakoya, Chnmthabelli House 
Arhii said. 

10.aheei,age 33 
Sb Abdullkoya, Madam House 
Amini kIaid. 	. 

11. 	Pookunhi 
S/O T.C.Yousaf, Noormahal House 
,niini Island. 

(By Avocat:ir.I.B.Gangesh) 

Versus 

1 he Aijmist aoi 
: 11 t 0 f the UT of Lakshadweep 
Ka'arathi-682 55 

Applicants 



S 2 	Duectoi of Panchayats 
Depaitment 9f Panchayats 
Administi ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Dii ectol ol Education 
I)ii cctoi ate ol Educatioii 
Administiation of the Ut of Lakshadweep 
Kavaiathi-682 555 

4. 	\/il1ag (DW:e?) Paiha/at 
A m i n i Island. represented by its 
Executive Officer. 

(By Advocate Mi S Radhaki ishnan) 

20. 	O.A No. 325/2013 

Mohanmed Abdul Razak 
Sio. U:K. NàIl.a ;Koya 
Attalada 1-louse 

nott.:Is land:., 

K:. Moos a.: 
Kandilam 1 louse 
Kadaiiiath Iiand 

3 	llaniz1aKoya B 
Sb Abdul Kader 
I3ii iyammada I louse 
Adi'O1tIs. lähd• 

(By Avdca•te iMr. K .:13L Gangesh) 

Vcrsus. 

Respond ents 

App lints 

Ih Administratpr, 
'\dministi aticn ol the Union I cii itoly 
oil akhad\eep Kavaiathi —682 555 

2 	1 he uectoi S. vices) 
Adiiinisti atiQn of the Union Tei ritoly 
ol Lakshad\Vee (Secietai iat), 
Kavatatti - 682 555 

3. 	Department Q:f.Enviornment of Forests 
U:ii iOn erit.iyOt' Lakshadweep, 
Kavarathi H 682 555. Respond eu ts 
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!BY Advocate Mr. S. Radhakrishnan) 

21. 0A32612013 

Savad T.K., age'40 
Sb Mohmrncd A.P., Tl1rinikkadu 
Kavarathi 1si'ad: 

Abodbckerø.P age 43 
Sb Hamzath K.!5 ., Pa!1ipira 
Kavarathi Island. 

Aboobacker P.1K.., age 34 
Sb Fathahi11a, Pulcenakeel 
K.avarathi island. 

Jehangeer A.P., age 32 
S/o 1-lameed, Aliaura 
Kavarathi island. 

S1iajaan 13.,g 35 
.....iclave, Ia.dayi 
Kavá.iahi1 slànd. 	 Applicants 

(By Aod:Mrk'.Gangesh) 

Versus 

The Administrator 
• 	Administration of the UT of Lakshadwee 

• 	Ka'araihi-682 555. 

of Panhayats 
pardnent Qf:1,anChayatS 

Admimti at ion of the U I of Lakshadweep, 
1iathj-8. 555: 

Ifl 	 I 

3 	1Dejitmet ol Science & Technology 
JJii6iFëriito,'ofLakshadweep 
Kavarathi-682:'SSS 
rcpresnted by.  its Director 

4 	Village (I)wecp) Panchayat 
Kavaiathi hland icpiesented by its 
I \ccutivc OI'ficci 	 Respondents 

(By Advocate i'Vli S Radhaki ishnan) 



22. 	OA -327I20i-; 

I dUOOk, age 40 
Sb Kunhlko)a, Pulippinakkad, 
l(avaiathi Island 

2 	Ummei Fai ook age 3S 
Sb \/ P K a sm i Kai tho lapui a, 
Kavr-atbi: sIi.idL: 	Hr. 	 Applicants 

(B) ,  Advocate: Mr.K3.Gngesh) 

Versus 

1. 	The Administrator 
Adni n istrati,on of the UT of Lakshadweep 
Ka\"arathl-6$2 555. 

2 	Dn cctoi ol Panchayats 

Ad miii ti au on of the UT of Lakshadweep, 
Kavaiathi-82 555 

lkpartiiient oIEnvironiient & Forests 
Unidn lerritory of Lakhadweep 
Kavarathi-682 555 

Village (1).we.p). lanchayat 
at thi Hand tepi esented by its 

LxecutivcOfliccr. 	 Respondents 

(By 

23 	A 328I2t)J 

Silull i CO., gc 34 
S/o Mohamóod:Haji, Chendipura, 
lcVdll athi 

2. 	S,  ainul HapiedP.P., age 39 
/o Attai i.,okara Chepura I-louse, 

K a v a i at hi 

3 	Mohammed K P , agc 35 
Sin I lamictthi3 P , Kai utholapua House, 
Kay ii ithi 

4 	/bdul l(ai ceflTi P , age 41 
S/n N4ohanimed, Pallam House, 



Kavaiathi 

5 	AkaPi,aei34 
1 1 -4 

Pappadarn House, 
Ka'iathi 

(By Advocate Mi B (.3angesh) 

Veisus 

The Admiistrator 
•Adñl I ni stralion bf the UT of Lakshadweep 
Kavarathi-682 555. 

Director of Panchayats 
[)epa.ment:pf Panchayats 
Administi atiot . j:.o*f the U 1 ol Lakshadwcep, 
Kavc1athi-682 555 

-, .Uucctorof 1:d6:c.ation 
Dirètorate Of iducation, 
Adniiiistiation.of the Union Territory 
61 Lakshadwëe, Kavarathi-682 555 

4. 	YiIl .agc (D.Wee.. Panchayat 
Kavaiathi isiariçl represented by its 
Executive Olflcei 

(By Aoeate Mi S Radhaki ishnan) 

24 	()A329I2013 

I 	1h1hu8 Beeuni lvi M ,age 38, 
\\'/o Raum Rflzced, Madeena Manzil, Kiltan 

ipei \'ISOI , Con I \'isting Centie Kiltan 
1)sii ic i Pcmc hayat, IKi itall 

2. 	Shahu.IHaIe.P ? K., age 50, 
/o Sayed Koya P S , Thottathakkaia 

Stoic Keepei Curn Ciei 1< 
( oil I visung Centie Kiltan 
Diti ict Pctnchayat, Kiltan 

3 	1 KNazeemudleen, age 33, 
Sb Sdd Abthtlla lKoya, 
KunddflluIdrn, Kiltan 
rieIpci  C9ir Fwisting Centre Kiltan 
Dish ict Panchaydt, Kiltan 

I- 

AppI i can ts 

Respondents 

A Pp  I i ca nts 



(By Acl\'odte Nh P V Mohanan) 

Vei sus 

I 	I he Administiatoi 
Admimsuation of the Ul of Lakshadweep 
Kavaiathi-682 555 

2 	Diiectoi of Panchayats 
•Dcpiiineiit. f Paichayats 
Adniistratio of tii,e UT of Lakshadweep, 

:I a\, ara ffi j 682 355. 

3. 	The Chief Executive Officer 
District Panha5'at Unit 
Kiltan, Union Territory 
of Lakshadweep-682 557 Respondents 

(13)' Advocate: Mr.S'.[adhakrishnan) 

25. 0A331/2013 

17.1ussain K C , age 34 
/o Sayeed Mohammad A M 

Kaitiyamchatt ci ( F-louse), Agatti Island 
U! of LakShad\N'eep. 
Working a 	a1 labourer in the Department of 
ScicnLc & 1 echnology, Agatti, Lakshadwccp 

2. 	1 IId c 1 
Sb Sayced I3uhari l-laj I U. 
PoI\I\ilhappada (I1ouse), 1\galti Island 
U I of I ikshadweep 
Woiking as,casual laboutci in the Dcpaitmcnt of 
Sc ienc & Tc1jn016gy, Agatti, Lakshadweep 

3 	 9 Ah Akbat ,K 3 age 3 
/o Hama C 1 H, 

Kunabiyoda I louse, Chetlat Island 
J I of I ikshadwcep 

Wot king as cual la'bou*rer in the Depat tmenl of 
Science &Thrio1dgy,Agatti, Lakshadweep. 

4 	um ii Bat kaTh K , age 27 
bO Scedikoya 
ut yathiybda l-10 ise) Chetlat island 

U I of t ktiadwep 
\\'9dig c csuj 1bouiei in the Depai tmnt of 
ScILnce & 1 celnology, 



I 
47 

A p p lie ants 

akose, Sr. & Ms.Daisy 1.Daniel) 

- 	
- 	:2 \/ersus 

ThAdifljn i sit 
1jf 	äksI d.kkeep Kav•arathi-682 555. 

PA 
	

Caiiperson 
Villige (.t)wep) Panchavat, Agatti-682 557.. 

3 
	

Chairperson 
Village (Dweep) Panchayath, Chetlat Island-682 554 

ri, 
	

The Junior,Scientific Officer 
Depaitment i Science & Technology 
Chetlat-682 554 

5. 	The JunioiScientific Officei 
I5epaitrnent ofjcience & Technology 
A,atti-682:.55:7.' 

6. 	ectQr ofapc,hayath 
Departnient of Panchayath 
Kavarathi 7 682 555.. 

(By Ad\oatè: Mr.S.Radhakrishnan for RI ,4,5 & 6) 

26. 0A3332013 

S!o.K'akunhi 
Si1nivapura,.Ki1tan 
I ;kshàdweep 

KAzhar 
S?oSyed Buhari 
kriy athi vodiii,'Ki tan 

APAhànd .: 

lIma?UI a, 1i1an 

(By Advicate Mi M R Hat 

V ers US 
I . 

Re sp on dents 

App1 i c ants 



AdwsttatSi 
Un1 -01Y TttntotyofLakshadweep 
Kavai atti 

2 	Diicctoi of Panchayats 
Union 1 en itoiy of Lakshadweep

~ tz

Kavai atti 

3 	Sub-Divisional Officer 
IKi han Island, Union Teiritory of Lakshadweep 
K iii an.. 

4. 	Director, 	. 	 .• 

Seiyics, 
• 

H 
UlHàf LakacWeep,.Kavaratti. 	 Respondents 

(By Advoth•: Mr. Râdhakrihnan) 

27. OA 344/2013:: 

Kassim A 
S/o.AtuhKhya PP 
Al iahara F-louse Andrott 

2. 	Jalaltddin N 
/o Attakoya N P 

Ncngummada I louse Andi ott 

J. 	Mohammed Hassan C E 
Sb Kb ik oya S V P 
Edayakkal;l-ouse, Andron 

Mähammed afeek C.K 
Sio.K.oya.K.0 
Cheri.yà Kak kanal Rouse., Andrott 

Mdi ahmecl Kàmaluddin M.K 
S/OS iha.bu din Pookoya Thangal 
J\'Jayankakkada 1 louse, Andiott 

6 	tv1Ohc4mbid Bashcei C 
Sb Pookoya 
I dikkaF I louse, Andi on 

7 	Nooiul 1-lassan A 
S!o.Na11ai.kyaU.K 
Analada house, Andiott 



1 

Muishida Begum C N 
D/o Late Sha1isiddin Thangal 
Chemayath 1'1a1a(ath, Andiott 

(13)' Advocate Mi K3 Gangesh) 

v'eisus 

I I hc. Administi atoi 
Adm misti ation of the Union Tetritoi y 
of Lakshadweep, Kavaratti —682 555 

 Director of Paqhayats 
Department ofPanchayats 
Adminisuation of the Union Ten itoly 
of 	 .p, 1(avaratti - 682 555 

 )cpartment o:fElectriciy 
Un ion Tcr.ritpr4  of Lakshadweep 
:1Kavarathi-- 6:82 555 	... 

 Village (D.pPanchyat 
Andioit 1slan 	tepiesented by its 
Lxccutive Oflicei - 682552 

(By Advocate fVll S Radhaki ishnan ) 

28 Oi\ 345/2013 

 A'shódini 	.G: 
D/o 1Ianisà, F11àchetta 1-louse, Agathi 

 13 cc lath Li mm:a ;1. \1 

Din Kasmi Koy, Puthanveed 1-louse, Agathi 

3 KadecjaP K 
!)/o K.Q)a 1 Lsan, . Punakad 1-louse, Agathi .......................................................... 

4 Abd'ul MuhallfMK 
Sb 	Attakoya, Mayarnkakada House, Agath i 

5 i\bdul Shukooi 
Sbo.Ite USâf. 
Melaillam I-louse, Agathi 

6. Hidayathulia. .!\1.K 
Va Aboobaekei Koya V. K 
N4akkashilalia 1-1 6usc;  Agathi 

7 \4anoo 	1 

I I  

Applicants 

Respondents 



0 
0 

NazerK 
SIo.Kidave 
K unnikaiiiiyapa.da 1-louse, Agathi 

S 110 \,v k a t 11 a,  h.,  M 
Sb, Umiier B 
fv1akayachoda1:1ouse, Agathi 

Sad Mdh'ed 1< 
Sbo.Pooloa B 
K .epa 1-louse, Agathi 

Nasei'P 
Sbo.Muthalii K 
Pahada 1--louse, Agathi 

Aboobacker N.M 
S/O.AbduJ 'Rahman F 
laftesaManzi1, Agathi 

23diiSa1am.T.P 
S(Chriiioya C.P 

UR 111am, Agathi 

 
S/.,Mohammd Koya 
Kãkkcla 1-louse, Agathi 

j\harC 
Sb. Mohammed K. oy a 
Chal lakiad Hhuse, Agathi 

Aboobackèr K 
SMS4 ed  
Kai thakapad 1Iousc, Agathi 

 Savad K ij 

S/p.a 1aiad Haji K 



22. 

23 

 

 

 

 

 

 

 

Naleesa M.K 
D/o.Ahdulla,KOya K 
MooihamkakkaCla 1-louse, Agatkui 

Koya P 
SIo.)Un1ikQya, 
Poiidioda 1-1ods, Agathi 

Kasmikoya 
So.Abbo1cRei:.KOYa 
Kaiia1na111116da Puthiya 111am, Agathi 

Abbobacker UP 
SIo..AIi Mohammed 
Upathoda H.Ouse, Agathi 

1darudhéenV 
S?P.10 1  

t1ida Manz1, Agathi 

L.P 

1thiodd ohse, Agathi 

1flñdumbi M 
1)/6. AUakoy 
Marriyam Sevy.oda I-louse, Agathi 

J a lTrA. 
diuIaHT.T 

A 	pcIppdda I louse, Agathi 

M. P 

pirini 1-Ioise, Agathi 

0. 

1uth61oya K 
Cheiiyapappada house, Agathi 



Naseer 1'.P 
S/o.iViulhaljf 
1hek.ku Puhiya Illani, Agathi 

Ubaicl U 
S/o.Iiamza U 
LJmibcrodahetta I-louse, Agath i 

Syd Ohnmcd IK:T 

Kalanthithiyoda I louse, Agathi 

38 	ahanod P P 
Sb Sayed i\lohammed 
Ithiyapandai am 1-louse, Agathi 

Ahd':u11ai, 
S.Vl'a.thahj:la 
Biyáshàbiyoda House, Agathi 

1 Ijaromma r, P 
P.0 

I hc 1< Lu Puthiycii I lam, Agathi 

41 	scia FK 
tib.,KhIi. 
j fin iriLkacl 1-1pusc, Agathi 

42 	A's h I'a f B 
Sb ayed Au K 
13 iyashabiyoda I-louse, Agathi 

43. 	i.i.ian:. H 
I)i.o.UiiepC.H: 
l3atb hOdci I louse Agathi 
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0 14. 	Roshna 	.. 
D/o.Sayed Abdp I Rahman 
'ihachrry !-1jsc, Agath.i 

Saki<ariya. P.OH 
./o:FIamz K.P 
Puthiya Pui a I louse, Aghi 

C1eiakoya K 
S/o.1te AnakOya 
Koodarn 1-louse, Agathi 

Showkathali 
S/o.Lae Auakoya 
Sailanlyoda IJouse, Agathi 

Nissanmdheen V.K 
SIo.I lamva C.K (Laic) 
Vadak Kccla II lam, Agathi 

Cheiya Koya AK 
SI6.Kpya1 	,.. 
/\1i' 1ä dunn i mada House 
A aa hi 

Mohammed tUi C.P 
SIo.Kasii Koya A 
fhhaIakapda I-louse., Agathi 

51, Sayed Mohammed K 
/b.Y6 

IKunnumppim House, Agathi. 

(By Advocate Mi 1< 13 Gangcsh) 

\/ersus 

I. A dm liii stratb r 
Alinjsträtibl? of the Union Territory 

11akshadwdp, Ka\'aratti - 682 555 

Departrrierit f Agriculture 
Union Territ.oi:y, of Lakshadweep, Kavarathi 
Rprescntedbyis Director— 682 555 

D.icoi ? 1chayats 
i)atint4fJachayats 
Adrninistiâtion qf the Union Territoiy 

—682 555 

A pp1 i can ts 



44 

4. 	Vii lage (Dyee Panchayat 
Agathi lsiaiid:rreseritéd by its 

xocitivQçfic —k582554 

(By Advocate 'Mi 'S Iaehaki ishnan) 

29. OA3461203 

I. 	Ummer Farook Shafi 
S/o.Aboosaia 
Malikakat 1-lOuse, Arninii 

2. 	P.A Sayedair 
Sit). I-lamzakôya 
Puthiya Asharoda House, Amini 

3 	Rah'rnath Bcgarn 
E)Io Ahaiiëd,: ,. Maiikakai House, Amini 

Ahamedkoya 
Sb Koyakidavu, Suiarnbi 1-louse, Amini 

Viiyabi P.0 
1)/o.A'rthukOya Pailiyachetta House, Arnini 

6, 	I3eebi M.P 
DIF!msa '1aiiipura 1-louse, Kavaratti 

7 	Aiky VP 
i'u: k O)i : V ad ak kit apura, 

KaVratti 

(By Avoc c:Mr.K.B Gangesh) 

Versus 

1. 	1he Adminisirator 
diiiinjstratin oF the Union Territory 
f I.à1hdwep, Kivaratti - 682 555 

2 	Diietoi' of Panchayats 
[cp.i tmnt of Panchayats 
A'dniintiàtion ol the Union Territoty 
o Ikhi'deep, Kavaratti - 682 555 

. 

Respondents 

Applicants 



	

!' 	 •F 	' 	' 

• 	
•::r 6.57 

3. 

ardthJ$sediby Director of Education - 682 555 

4 	'iIlage (Dwee) Panchayat 
Arnini island rpresented by its 
Fxcutive Officer - 682 553 

5 	\/i!lage (Dwetep) Panchayat 
Kvarat1i Esland repiesented by its 
Excutiye btt~ C e r 682 555 

(By Advoct MIS adhakrishnan) 

30 	ØA3471201'i 
.. 

uhaiabi P 
DIo Kunhikuihi 
Pall.i.c.hãn: I1yuse, Kavaratti Island 

2. 	Maha' rnoorM P 
.; 

IIo Hamzath 
Molakepura iHIofuse, Kavaratti Island 

...................................... 

I 	I 

3 	 p 
)Jbroncd. 
Uflik.atu JKavaatti Island 

4 	i'jmna J V t 

I)Io Manaf L  

Puthiyaveedii, Kavaratti Island 

5 	SaiornmaKP 
O/o Ibiahimkuty 
jeelaloch icti1yapurarn 
Kavaiatti 1slaid 

6 	aLj14.V'1 l 

.d11i.t1 Island 

7 	Bbi'A, 
b1$ çhe,'akoya 
Avappada Iloue, Kavaratti Island 

8 	Beebi Aynepuia 
E?o Abdurahirnan 
Aynepura I louse, Kavaratti Island 

III 	I 

Respondents 



	

I t 	 - 

I t 	 I 

9 	Ra1nath BUrn B 
J/oA1i 	1 

Baliyali Hou,IKaVarat1 Island 

SadihathV.M 
D(o.Valiyà Abdurahimn 
'Vdakkumelac11adaiT1, Kavaratti Island 

Rhiyarnbee T.P• 
I)/O.Ah1ThT1d K.P 
ThôtttiTiapUra Kavaratti Island 

3efiath6mnTh13 

DIQ . A boo backer 
.BeëramthbdaYKaVaratti Island 

. 

Rhith Beegurn P.P 
K.P 

.Pdchai'achepura, Kavaratti Island 

Majàath 
D(o•. '1thu Aynapura 
K1uthppapepUia, Kavaratti Island 

(By Advoca?etIrI< B Gangesh) 

• 	 •:. 

\'ersus  

The Adrniiistrator 
the Union Territory 

601,akshadweep, Kavaratu - 682 555 

D.ii'ctot (;Seiqes) 
Administi ation olthe Union Tet i itory 
of Lakshadwdep (Secietariat) 

KaV4iattl 62555 

	

3 	'tuectoi o1Ihdustus 
Union I cii itol of Lakhadweep 
Kavaiathi iepesented by the 
Director olridustries 

(By Ad,vdpaté: Mr.S Radhakrishnan) 

Applicants 

Respondents 



3. 	AnwarHussain 	1 
I)/o.Essa 
Konapura 1-louse, Amihi, 

4 	Sajitha Beegüm 
D/o.Sayeed Abdulla KQya 
i3eIi House, Arnini 

kan'ëdathbi 1  

[)/o.$hikoya 
Monakkallachetta 1-louse, Amini 

Ffassaihar' 
$/o.Mohmmei 
Alimmechetta 1-louse,i\rnini 

l.CNsr 
S/0J1iTiS 

Kulvadachetta House, Amini 	 Applicants 

(ByAd.\'dcfe: 	1I Gangesh) 

Versus 

The Administrator 
Administration, of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

Dii'éctor 01' Pànchayats 
T?epart.meit of:Panchayats 
Adminitratioii of the Union Terntory 
of rLkhal wçep 
Kaa1f— 2 555 

lepn,tifEaucation 
U riin Tei'ritôry of Lakshadweep 
:I( av a rathi represented by 
1)irector of Education T  682 555 



1 	.:, 	• ' 	 . 

: 

cyat 
Apini 1sla 	psnted by its 
Eeci10e- 682 554 	 Respondents 

(By AdVoèate Mr SRadhakrihnan) 

32 0A35012013 

Mohammed l{asan 
Sb Abdu Kadar 
Mohapurakkdd House, Andrott 

2 	Abdul I-Iassan 
S/P.Attakoya 
Kathatt House, Andrott 

SayedMobar1.1iied 
boAboosala':. 

:Kar.Chetta 1-IO,tse., Andrott 

Mohammed Hussain 
.Sbo.Mohaiirnec 
Iappathiyoda House, Andrott 

5 	irjuddeen, 
S/ooyahrha loya 

	

rkci Fiou, Andrott 	 Applicants 

(By AycMr K B Gangesh) 

Versus 

	

L 	ThëAdhiitçtqr 
Administration of the Union Territory 
olLakshaciweep, Kavaatti - 682 555 

	

2 	Director of 1anchayats 
Pepartieit o Panc}iayats 
Apth.i.-fi-i'ttatiob of the Union Terntory 

S ) 	LL 	I W . 

s 55 

	

3 	District PancIyat 
Kavaratti epened by its Chief Executive Officer-682 555 

	

4 	Village (Dwèep) Pánchayat 
Androti hiand eprsented by its 
Executive Qlfic1er - 62 554 	 Respondents 

(By Advoca? Mr S adhakrshnan) 



: 	 69 

33. oA35i/2O1 
10 , 

I Mohammed Hussain 
Sb 	Indheen K. C 
Bilutheth House, AndiOt 

2 Sal.hudheen 
Sb Muhukoya 
Kuri thath . I arn iIouse, Ahdrott  

 lIassan 
S/o.Attakoya 
Kunjanattichetta, Andrott 

 Yousaf 
Sbo.Pookoya. 
Puthiya EddiakkaI House, Amini. 

(By AOcaté 	Gahgeh) 

Versus 
I ,  

1heAdminiti4t6i 
Adtrnnisti thion of the Union Territory 
bçkhadeep, Kavaratti - 6.82 555 

2. Diiéctoi of Pânôhayats 
Ipartment of Panchayats 
AdministiatlQn of the Union Terntory 
fJshady'éep 

I ' ràtl.i 	- 	82 555 

3 $artmentof Women & Child Development 
Uruon 1 eirifory of Lakshadweep 
l<qàithi 	!, 

Repiesentpd iy  its Director 682 555 

4 Village (Dwee) Panchayat 
A'naitt Island represented by its 
ExecãtiveOffl'cer T 682 554 

5. Village (J)wecp) Pàncayat 
Amini IsIand tepiesenved by its 
EkUtiv 	()fflccr - 682 553 

i:. 	. 

(By AdycateMi 	adhakiishnan) 

34 
• 	I 	.•;i',I' 

r 	I 

Applicants 

Respondents 



M o h a rn rne/d t iz1Kh a j 

56 ,  $oPo141rtiil 

I 

2. Moharnnied Mihrdof' i 

. 

ya 
Neelathpura Hpuse, Ahdott 

MansoorA!i, 
S/o.Muthukoya. 
Pentamve1ipuraHoise Andrott 

MOhammed f'aisal 
S/o.Sjddeequë. 
Makket I-louse, Andrott 

(By Advocate MK' Gangeh) 

1 1 
	

Versus '' •; 	 I 

The Administrator 
Administi ation of the Union Territory 
Of Lakshadvieep, Kavaratti - 682 555 

l)cpartrnent . df Animal Husbandry 
Union 1 eiritoiy of Lakshadweep, Kavarathi 
Repi esepted by its Director - 682 555 

i,inchayats 
erthiit qf Panhayats 

Adthinistation of the Jnion Territory 
of Lakshadwcep 
Kavarthhi'- 682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
E'xcut!vePffber -682 554 

(By Advocate Mr.S. Radhakiishnan) 

35 	OA35/2Oi 	I  

I 

M K kei 

Hous, Agatti 

I I  

Applicants 

Respondents 



it i_I 

T.PAh&'ric1  

: 

Thekkputhiya Veedu, Agatti 

K.•P.Homzakoya 	
0 

S/o.Aboobacker 
Kamalmalmiypda Puthya 111am House, Agatti. 

K.Showkathali 
S/o.Sykbukhari 
KOridinoda HQuse, Agatti 

l.Sh.rafudheën 
S/o..Urnkne Ella 
I3eeyakuttiyda House, Agatti 

V.K.Mohämind Mukthãr 
S/6.A.du11a Koya 
/adakk Kunninarnel House, Agatti 

Abdu Rhinn, 
S/Q..icjc1eqI 

gatti 	 Applicants 

(By Advoct '4i1!B Gangesh) 

I  

, 	VersUs 

Admi'nistiatioii 61 the Union Territory 
cf Uakshadwëp, Kavarätti - 682 555 

I5e0artietpfAniiiia1 Husbandry 
Lakshadweep, Kavarathi 
Director-682 555 

ciQflnchayats. 
of Panchayats 

4dmiistin oNhe Upion Territory 
&fkthp 
K'.äratti -682 55 

Vl1. gc ) (t).,Panchayat 
Agatti Island represented by its 
Execiii.ve Oft'kr - 682553 	 Respondents 



Applicant 

n 

1 he Adrninistratoi, 
Administiatiori of the Union Terntory 
of Llakshad 6p,.Kvarathi - 682 555. 

	

2. 	The :'Dif ctor  (Services) 
Administi ation olthe Union Terntory 
ol [.;akhadwp (Secretariat), 
Kavratti - 682555 

	

3 	Dcpartmert q[Agiiculture 
Union 1 eu'itOty of Lakshadweep, 
Kavatathi 682 555 
Rep'iitOdb 1  its DiredtOr. 

(By Advo, .c.ate,.Mr.. S. Rdhakrishnan) 

37. 6A355/2O13 

Authkdy'a 	S  
S/o.Shikoya' 
1akkial I-!ôüseAndrott 

ILI 

i\i 	: 

Nuithadd l-Iuc Andrott 

(By Avot: r.13 Cangsh) 

Versus 

1 . 

 

The Adrninisraor S  
Admin1istrftn p1' the Union Territory 
o  I  'Lak' a 	,i Kavaratti - 682 555 

i( 

Respondents 

Applicants 



H 
2. 	I)irector of Ranhayats 

[)epartIne11t hi' Pacha)ias 
Adminisratton of the Union Territory 
of Lakshadweep 
KaviaUi - 82 555 

3 	Duectcr olPoit, Shipping & Aviation 
Uruon l erritot y  of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Executive Officer— 682 554 

(By Ad'qcat: Mr.S Radhakrishnan) 

Respondents 

38. oA35612o13: 

Iajaromrnahi 
[)Io.Koya KiIa.ye M 

hithiyapda. 1-1 ousç, Kalpeni 

KC4ieiykpya 
StOMo1iàflicdKoya Haji 
Ma1ii.ikkakad House, Kalpeni 

(By Advocate: MtK: Gansh) 

Versus 

I. 	The Admihisurator 
Adininsti alion of the Union Terntory 
pjl,aksiwcep, Kavaitti - 682 555 

2 
i'dirti. 	o'  P. anchayats 

Adi+iistiation of the Union Territory 
oç Lakshadweep 
Kavaratti - 62555 

Vi1 lae (D;wë)Phchayat 
iKaiperii Island .iepreerited by its 
1xecutivc Officer - 682 552 

(By Ad,'ocate Mi S kadhki ishnan) 

39 	OA357/2O1 

1 	A K AbdSalarn 
Sb Clei iy.akoya 

Applicants 

Respondents 



. Alikakada -Iàuse, Ka1pni 

2 

Macdr, I1i 

Qpr usii 
Sb Mohammel Koya 
iéechiathHoie, Kalpeni 

Abdul Laiheef 
Sbo.Pallai.h Kurhi Koya 
Nenempappada House, Kalpeni 

Attakoya . 
S/q,..Karpiya 
Kunhipuva1cii House, Kalpeni 

Abd1Nas 
sboJvjuhu: I<oy 
Ma1rnikaka1a 1-'ouse, Kalpeni 

M.K Khalëe ' 
S/o..1-larnzaK.oya 
Màl'mikakä 1-louse, Kalpeni 

8 	Mohanmd i aser 

S/1a 1mPd Koya  
Peechiyafti 1-louse, Kalpeni 

1 
9. 	b iaupp. 

I9 Shai IKdya 
. 	 ... .... 

M'inrne1 I-louse, Kalpeni 

10 	Chciiya Koya 
S%b.Ahned 
'dam 1-louse; Kalpeni 

11 	N'1bhiiimedKO,'a 
S(b:Jih..oy 
Chciyapuikad 'House, Kalpeni 

12 	Aboaiei' 
I 

iça14çh1ydda iJise, Kal peni 
1 ............'. 	 .:, 	 . ........... 

13 	1Kasi11 dya 
bo Kunhi Koya 

I-I 1kadan11a1 ouse(, Kalpeni 
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1 	

( 
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V W  
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14 	aih 
%S)d darnd1 Koya 

Hbuse, Kalpeni 

15 	Abciulllakeern 
Sb Chet iya Koya 
Melachedarn House, Kalpeni 

16 	Hajirommabi 
1)10 Kasmi Koy 
Akkai a I-louse Kalpeni 

17 	Huthairth 
l)bo Abbas 
Ara1a1ar Hod,Ka1peni 

18 	Rasheed 
Sb Koyamnia 
Manjiyenarn House, Kalpeni 

19 	Abdul Gafoo 
Sb Kasmi Koya 
Kadapui athai 11am House, Kalpeni 

20 	M'Io'a 1 

S/pPo.5ko 
edIdarh 1-10jse, Kalpeni 

	

11 	I 	 3 
21 	1 	S aFiya ii' 

1)/b Moosa K C 
Puthiyapura House, Kalpeni 

(By Advocate Mr K Gangesh) 

Versus 

1h Adrninistator 
A1drnnistation of the TJnion Territory 

ak4lweep, Kavarathi - 682 555 

ii  
tartttien ofAgi iculture 
Udtbri ffei ri to of LakJshadweep, Kavarath i 
Reresente1 l3y its Director 

Directoi of Panchayats 
I)epartrnent ?' Panchayats 
Administiation ol the Union Territory 
of I. akshadweep, Kavaratti 

. 

2. 

3 

Applicants 



7 
I 

ASG 

4. 	viiget'e 	Panch,'at' 
A.ndet.h1S land iepresentd by its 
Executive Officer 	 Respondents 

(By Adocâte:Mr.SRàdha 1 hnan) 

40. O.A'358I2Qi 

Abdul•Latheëf 
Keela Villattorn, Amni Island 
Lakshadveep. 	

Applicant 

[I 

(By Ms.Shahna Kathikeyan): 

:yersus 

.Vllge (Dweep) Panchyath 
Amni Island 
Represented by the Chair Person 

11.  

Scr•y 
OIepatrnent of Panchayath, Kavarathi 

DirectOr 
E ir pioyment and Training 
U n ib n1 err itor  of Lakshadweep 
Kavarathi..,. 	- 

(By Advocate Mi S Radhakrishnan for R 2&3) 

41 	Q9/2013 

Muthu(oya 

I 

Mampurarn House1  
Arnini:is.land;,.Lakhad weeP 

(By Advocate Ms Shahna Karthikeyan) 

Versus 

1. 	Y1gI()wep) Panchayath 
rnni:Isla.nd 

Rresented by the Chair Person 
Pin -682 55 	I  

2 
3prtrnent of Panchayath 

avarahI - 682 555 

Respondents 

Applicant 



I 1 6,  

	

., 	 ..:. 

3 	Dçqqtbr 	I 	( 

EiiS&ient 4d 	 le
g 

tinlqn Pert itpyi of LalsIadweep 
68255 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathüla B.P.,:agd 35 yarS, 
Sb. MohmmedKøya T.N., 
Labourer,rKiltan, I{esidirig at ali'apura House, 
Kiltn Island. 	: 

(By Advocate Sii P V Moh9ian) 

	

... 	 ...... : 

Versus 

	

I. 	fl-iAdiT1inita;tO.r, 
,UTof LaksIal+'.eep, 
Kavarátti68'2 555, 
.Electrical.[)ivision, Kavarathy. 

	

2. 	.)iector 6 f :PchYat, 
Department ol Panchayat, 
Ariiisi at ion tQf' UT o Lakshadweep, 
KV1aratti - 6g2' 555 

...... 

	

3 	ThE.xecutiye Officer, 
Viif3agç Dweell Panchayat, Kiltan-682 557 

(By Advpcte Sri S Radhakrishnan) 

43 0A363/2013 

Yaser Arafath M Y, aged 28 years, 
S/O. E SeikoyaLabouier, Animal 
l-lusbandrS' Jnit,,Iltan, Residing at Moulana Veed, 
EdayalàI K lLh It sland 

(By Ad'ri P V ohanan) 

I ' 

	

H 	 Versus 
V1L 	 I 

	

1 	rh'Adminittorc 
tJT of talshkl4weep, 
Kavaratti-682 $5 

	

2 	Dtrector of Panchayat, 

Respondents 

Applicant 

Respondents 

Applicant 



Depdrtrnent çI' Pan chayat, 
Adm inistratibi df UT f Lakshadweep, 
Kavratti-68255 

3 	'1 he Veterinai >1 Assistn'Surgeon, 
Office of the Vterinay Assistant Surgeon, 
(Animal Husbandry Uni, 
Kiltan Island, Lkshadwep-682 557 

I 

4 	'1 h Chairperson, Vdlag6 Dweep Panchayat, 
'K.iltan - 682 557 

[By Advocate Sti S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul 	bishS/o.Sinu1 Abid P., aged 27 years, 
Malikakal, Kiltan, V.?I,, of Lalshadweep, working as 
Casual Labouiei, (L.ive Stock Inspectors Trained Labour), 
Animal FIUshdndIy Depaitment, U.T.of Lakshadweep, 
Kavaiathi 

. 	 ...... . 

(By Advopatc Mrs baisy I Daniel) 

Versus 

Ihe Administrator, 
Upion Feiiitoiy of Lakhadweep, 
K'arathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Duectpi ot nirnal Husandry, 
Utoil Lakshadweèp, Iavarathi - 682 555 

	

1 	 4 
4 	Iirectoi of anchayath Department of Panchayath, 

1(ayaiathi 682 55 

[By Advocate Sri S Iadhakjishnan (RI, 3 & 4)] 

45 	OANo 36f201 	
I 

. 

Respondents 

Applicant 

Respondents 

 



(By 

Applicants 

2. 

93 

5 

6. 

(By 

46. 

2. 

The Acirninistrator, 
Adinintratipn of the Union Territory 
of'Lakshadweep, Kàvarathi —682 555. 

The I)ftëctor of;Panchayats1. 
)epartment, oPnchats 
Administration of the Union Terntory 
of Uakshadwccp, Kavaiatti - 682 555 

it 

I aIshadwcep Development Corporation Ltd, 
Port Criti6l Fo'er, 

	

e 	
Ahdrott - 682 554 

Rpresented by its O1fcr in charge. 

[)irectorate of Art & Culture 
Adiiinistan f the Union Territory 
oiLakshad'vëe Kavaatti —682555. 
Rerentd bY.I.Is Director. 

Dii cctr of Ai iculture 
I)epartrner of Agi icultuie 

	

1 	 V 

o the Uliion Territory 
i1Lk ad veep, iavrdtti - 682 555 

Vil1ae (Dieep) Panchayat 
Andiot Island ieprcented by its 
I:ëëiitivé 0fflcër-682554. 

Ad:ocateMr. .S. Radhakrihnan) 

OA368/2OIL 

Sb. Pookunni A., 
Puthly? ClttapOkada I-louse, Andrott 

diM'dai, 1 aed 1 yars, Sb Sheikoya 

Respondents 

Thangal, 



10 

3 	S4ed 	 Thanga!, aged 28 years, 
S/  011 I h'na, kaçideth House, Andrott 

4 	MQI1ntrec 	iy4 ;h,iaged 23 years, 
th House, Andrott. 

5 

	

	Mohai1med Salim, aged 44 years, Sb Kidave A, 
Pahàral l-IO.ise; Andrbtt. 

K.hair, aged 32 years, S/O. Muthu, 
Puleenakeel Hoise, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Monak,ka! Fouse, Amiii. 

Sayed Koa àd 44years, Sb. Pookoya, 
Meelàcheri Hou,Arnipi. 	 Applicants 

(By AdOâte: 	Gngh) 

Versus 

1. 	The Administrator,. 
Jdministi ation of the Un ion Territory of Lakshadweep, 
Kavartti-682555. 

2 	I)iiecoi of Panchayats 
L3eparmcnt of Pancha)ats, 
Admrnjistration of the Union Territory of Lakshadweep, 

555. 	1. 
L 

3 	I)eiartnen of Agiiculthre, Union Territory of Lakshadweep, 
Kavarathi, Iepresented by its Director - 682 555 

4. 

	

	Village (Dbe:p) Panchayat, Andrott Island, 
iprested by its Exeëutive Officer - 682 554. 

5 	Villagc (Dweep) Panchayat, 
IKavaiatti lsl:airepreented by its 
Executive Officer - 682 555 

6 	.-11
.14 
	(Dweep Ianclayat, 

tp 1 ard ,  rresercd by its 
JeE )fie 	F, 	 Respondents 

( 	 S S 1adhakrishnan) By Ad' ocat 	n  

47. O369/2O13h.L 

S 



S 	
I 	

11 

Sulfekei aged 42 yeaisS(o Sayed Mohammed, 
Va1iyaiuia Uoüe, Aidrtt, 

2 	Mohammed Iasei, aged 44 years, Sayed Ismail, 
Keiakkada HQuse, Andrott 

3 	Mçhamrned }Iussain, aged 48 years, Sb Nalla Koya, 
Pallipputa I louse, Andrth 

4 	Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House., Andrott 

5 	Cheiiyakoya, aged 32 'ears, S/o. Nal!akoya, 
Perurnpally House, Andrott 

6 	Nobrul Ameen, ged 36 years, Sb Shaikoya, 
Pandath Puthjya Pura House, Andrott 

llàinzako'a, agd 52 yãrs, Sb. Koya Kidave, 
Chekkarakkacj House, Andrott. 

Mohammed 1a;sim,ag&1 37 years, Sb. Ahammed, 
Ayriada Chetta I-IoLse, Andrott 

9 	aima,aged 33 yas, Sb Nalla Koya, 
nwiada Hous, Andrott 

10 	Mohthmed 1IusraIr1,  aged 30 years, S/o. Pookoya, 
Pattakal Xatt House, Andrott 

11 	Mohammed Iashim  A , aged 39 years, Sb Yousuf, 
Ammelarn House, Andrott 

12 	Pookoya, dged 45 years,iSbo Sayed Koya, 
Kunn I louse, Andrott 

13 	see, aged 41 years, bo  Koyamma A, 
andarith 1-Ius, A i!i d ott 
- 	

I 

14 	ManedSha1i, age 4 years, S/o. Thang Koya, 
Khey I ttiattarn, Pokkad House, Andrott 

f 	I 

15 	Sied Shihabiidhin, aged 32 years, Sb 
Shaikk inte 4'eeta1 Padipura, Andrott 

16 	Mohamrne1iziwan Aim, aged 27 years, 
Puthammadain 11ouse, Andrott 

Koyamma Koya, 

Sb. Kunhiseethi Koya, 



(By Adocaé: Si KB. Gangem) 

Versus 

1. 	The Administtator, 
Admiriistratibti Qf the 1Jnion Territory of Lakshadweep, 
Kaaràtti-682 555. 

2. 	Dirctor o1Pnçhayats, 
I)epartrnnt ôf?atichayats, 
Adrninistratibn olthe Union Territory of Lakshadweep, 
IvarUi - 82 555. 

3. 	\(i1Ig  (Dvep) Pahoha)'at, Andrott Island, 
Officer- 682 554. 	Respondents 

(By Advocate: Sii S. Radhakrishnan) 

48. OA3.7OI2O13 

o Aboobacke, aged3 5 years, Sb. Ukkas, 
Kunhibiyoda I-ious, Kavaratti. 

Mst1i, ad1 36 year, Sb. Hamzath, 
KaVaratti. 

3. 46ok, ad 7 years $/o. Koyamma, 
crhO 	oué, Ka,varani. 

4. 	 ç'd O yars, DIG. Khapiar Khan, 
Sai iiábiyod'aHqüse Kavaratti. 

5. 	Ayhabi, ad 6 years, Dbo. Hamzath, 
Iee1akothapura Hus, Kavaratti. 

6. 	Shahëei?i, 	36 years, D/b. ibnu Maja, 
a1iy&i I louse Javatti. 

7. 	 years, bo. Hamzath, 
dai FIou,a;ar?ti. 



Applicants 

Administration oIthe Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2 	1)11CC 10! of Panchayatsç 
Depai tmcnt of Panchayats, 
Administiau 	U

1.
on of the nion lerritory of Lakshadwcep, 

Kavaiatti - 682, 555 .  

3 	Diicctoi ate bf Medical and Health Services, 
Union I cii itpiy of Lakshadweep, Kavaiathi, 
Rejresentëd byits [)ii:ctor - 682 555. 

4. 	Village (1) ,  we'eP) Paichayat, 
Kavaiatu Island, icpiescnted by its 
lecutive Oiflcer 682 555. 

Village (Dweep) Panchayat, 
Andrott lslwd, repi:esented  by its 
I:xccutiye Of!cer - 682 554. 

(By AdvQcte:ri . Radhakrishnan) 

49. 0A371/2013 

P. Naseer, aged 35 years, S/o Kunhikunhi, 
Pall cham 1 louse, Kavaratti.  

1 ) .1. Naseer,aged 32 years, S/0 1-Iamzath, 
Pulhiya 111am, Kavaratti. 

l. Rmli 

 

13eegum q  agl34 years, D/o Kunhi Koya, 
PQovumeda F l2use,  Kavaratti. 

P./bqobacker, gd36 years, 5/0 Muthu Koya, 
Puthiy Veedu Kavaràti. 

'3 

Respondents 



5 	Shabana I3ccgum, agei 24year,s, D/o Au, 
I hekk I4cla 111am, 1K.avcpatti 

I 	 I 

6 	Sulaikabi, aged 43 yeis, D/o Kojan, 
Puthiya 111am, Kavatatti 

7 	Abdul Ra,ak, aged 2 years, Sb Mul!akoya, 
Saiabiyoda House, Kavaiatti 

(By AdvQcate: Sri K.B. (3anesh) 

Applicants 

Versus 

1 be Acim inistior, 
Administiatioii oIthe 
Union Teri'it:bif La:Ichadweep, Kavaratti. 

2. 	Depaitment of Animal Husbandiy, 
Union '1'critof Lakhadweep, Kavaratti 
iepicscntcd by its Diicctoi 

Director of Pa'haats 
!)epartmcnt of Panchayais, 
Adminktratibno1 t h e 
Union 1crri.ory of Lakshadweep, 
Kavaratti, 

ri 

(By 

50. 

Vi I Iagc (l)wLcp) Panchayat, 
lKavaiatti lslaid icpiescnted by its 
I xccutivc Of flcu 

Advocate Si S Radhakrishnan) 

Q.A Nb. 372/21013 

Respondents 

(By 

Jciiiialudhccn Sb Abdulla U C 
Mudakkiyoda 11ouc, 
l\adamdt 

Advocatc Mi K 13 (angcsh) 
.. 	...-.. ...,-,. 

Veisus 
I 

I he Adm i niiatoi, 
Adminiti tioii O1 the Uiiion I cii itoiy 
or I akhad\cp, Kavaiathi - 682 555 

iheT)irctor (S'rics) 
Adn 	tiiini ation 0f  the Union Tet i itoiy 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555.. 

3. 	I)epartment of Weights & Measurers 
Union Territoy of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Rad.hakrishnan) 

Respondents 

51. 	OA 373/20.13 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti .-682.5 55 

2. 	I)irector olPanchayats, 
Department of Panchayats, 
Administratior of the 
Union Territory of Lakshadweep, 
Kavaratti,-68255 5 

i)epartment of Science & Technology, 
Union 'l'erritory of E•akshadwep, Kavaratti 
represented by its 1)irector.-682555 

Environment Warden, 
[)epartment of environment & Forests, 
Andrott-682 554. 

Village (I)weep) Panchayat, 
Androt.h Island represented by its 
Executive Offier682 554. 	 . Respondents 

(By Advocate: Sri S. Radha.kishnan) 
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52. O.A No. 380/2Q13 

Nasar P. Muhamnied Nasar 
S/o. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Laksh:adweep —682 551. 	 Applicant 

(By Advocate Mr. E.G. Bineesh) 

Versus 	 t. 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Laksh:adweep (Secretariat Esmblishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Department 
Union Teritory of Lakshadweep 
Kavaratt:i Island —682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, UnioP Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381I2013 

B. Saidãli, S/o late Mohammed Koya 
Palliyachetta, Randayarn House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Tetriory. of La.kshadweep.. 

KG. Jarnialuddin, Aged 40 years 
Sb late Umñer, Maniyathoda Kandawargothi House, 
Agatti Island, Uiii.n Territory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelailla.m Thekkeelapura House., A.gatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. A.nilkuniar) 

Versus 

1 . 	The Adminisirawr, 
Union Territory of Lakshadweep, Kavaratti 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of La.kshadweep. 

The Employment Officer, Kavara.tti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
Department of Panchayat, Kavara.tti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Union Territory of Laks•hadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Iakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

	

Union Territory of Lakshadweep. 	. 	Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. 0A384/2013 

Ishaque AC., aged 35, S/o. Junies T., 
Bus Helper, District Panchayat, Kilta.n, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

Abdul Rasak K.C., aged 37, 
S/o. Kasmikoya P.?., Bus Driver, 
I)istrict Pa.nchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M,, aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eanet,istrict Parichayat, Kiltan, 
Residing at'Sife Manzil, Kiltan Island, 
UT of Lakshadweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Paichayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer,. 
District Panchayat, .Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/201.3 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Isinail, aged 45 years, Sb. Eassa., Andrati Yoada, 
Amini Is1and. Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island', Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M.., aged 33 years, S/o. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

6: 	Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Arnini IsIandtJnion Territory of Lakshadweep, Pin —682 55. 

7. 	Jafeerulla I.C., ad 25 years, SI. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadwep, Pin —682 552. 



Abdul Salan.., aged 38 years, SId. Khader Thottanada, 
Aminipura, Ainini 1s1and, Union Territory of Lakshadweep, 
Pin - 682 551 

Noorul Hassan K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakaldat, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 year, Sb. KhaderT., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682552. 

	

11, 	Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep Pin 682 552. 

	

12. 	Nafeesath U., aged 35 years, DIo. Eassa Kottappura, 
Unnam, Aniini Island, Union Territory of Lakshadweep, 
Pjn - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
I)epartment of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The.District Panchayäth, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S' Radhakrishnan) 

56. 0A388/2013. 

	

L 	P.P. Amanula, aged 38 years, Sb. Sayed 
Mohammed P.K., Ptithiya Pandaram, Kiltan. 

	

2. 	Mubaraka Banu, aged 27 years,. Dbo. Ibrahirn, 
C. Lavanakk.l House, Andrott. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel House, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administratioi of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadwcep, 
Kavaratti - 682 555, 

I)epartmenl. of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlemrit Officer, 
Amini Island —682 554. 

Village (Dwp) Panchayat, 
Kiltan Island, iepresented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Androttisland, represented by its Executive Officer682  553. 

Village (Dweep) Panchayat, Arnini Island, 
represented by its Ixecutive Officer - 682 554. 	Respondents 

(By Advocate: Sti S. kadhakrishnan) 

57. 0A39012013 

C.N. Abdul H keem, aged 38 years, Sb. Koya, 
Cheriyannalläl House, Kalpeni. 

K.I. Cheriyakya K.C., aged 48 years, Sb. Poôkoya, 
Karupathai 11am I-lOuse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkda l-Iouse,Kalpeni. 

C.N. I-labusabi,aged 50 years, Dbo. Attakoya, 
CheriyannflaI Huse, Kalpeni. 

I-lameedabi ged 41 years, Dbo. Ramalan, 



Pakkath IIous'e, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya•, 
Athanarn Thttam House, Kalpeni. 

A.K. Muthubi. aged 53 years, D/o. Cheriykoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahatnmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkald(apUta House, Kalpeni. 

Humairath P. aged 42 years, D/o. Sayed, 
Poodiyath I-louse, Kalpêni. 

CO. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda House, Kalpeni. 

14, 	B. Abdurahirnan, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobackcr, 
Kuttiyachada 1-louse, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral House, Kapni. 

M.P. Hajira., aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseeifla 13eegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachamafl Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/a. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, S/a. Chatiyakoya E., 
Koliyala licrasxe, Kvaratti. 

Hussain Au, aged 35 years, S/a. Nallakoya, 
Chettipura Hbue, .Kavaratti. 



• 	 . 

12 	

O 
Jaffer, aged 3 ,  years, Sb. Hasan.T.P., 
Kaladi 1-lousçKavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 sears, [)/o. Aboobacker, 
Kunni name! 1-louse, Kavaratti. 

Rahrnath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada 1-louse, Kavaratti. 

Raziyabi,aged 33 years, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeegum, aged 31 years, Dbo. Kuttiyamrned, 
Kun nam 1-louse, Kavaratti.. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fath ima Manzil, Kavaratti. 

Li!ar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathail!am, Kavaratti. 

Nooru! Amen, aged 33 years, Sb. Sayed Buhari, 
PaIa!am I-louse, Kavaratti. 

Abdul Rashed, aged 23 years, Sb. Ha.sainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammeda!i T.P., agd 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edani!am 1-Ioiise, Kavaratti. 

Jassin C., agdd 33 years, Sb. Ali K.P., 
Chonam House., Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Mo!okepura House, Kavaatti. 
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38. Mohammed Shaffe P.A., aged 35 ears, Sb. Kuji Seedi Koya, 
Puthiya Alikorn, Amini. 

39, Abdul Raheem, agd 34 years, Sb. Abdu Rahirnan, 
Aynepura Hotise, Kavaratti. 

Mushin, aged 39 years, Sb. Nal!akoya, 
Kuttithayapurä Houe, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Tharamfnakeura House, Kavaratti. 

Faizel Hussairi, aged 37 years, S/o. Shahul Hameed, 
Palarnkakkada House, Kavaratti. 

Najurnudeen P., a.ged 36 years, Sb. Shamsul Noor, 
Pallicaham House Kavaratti. 

Shihab, aged 35 years, Sb. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

RaheemA.,ed 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
U11ikaiapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Abdul Razak, a.ged 42 years, Sb. Mohammed, 
Chamayathapuia House, Kavaratti 

K. Abd61 Rasheedu, aged 42 years, Sb. Hamzat.h, 
KunhiiyodaIouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura House, Kavaratti. 

M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura HouSe, Kavaratti. 
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Moorninath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

Halirna, aged 35 years, DIo. Koyamma, 
Tha!ee•1çepuraHouse, Kavaratti. 

Sayed Abdu!.faheem, aged 46 years, S/o. Haji Sayed Shaikoya, 
Ummarrnanoçda House, Kavaratti. 

Abdul Reheern, aged 30 years, S/o. Harnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
U!lkanaputa House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàrnkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House., Kavaratti. 

61, 	Seethi Koya,aged 39 years, Sb. Cheriyakoya, 
Edanilani House, Kavaratti. 

Mariyommabi, aged 36 years, Dbo. Mohammed, 	 - 
Katti Ru lam I-Iouse, Kavaratti. 

Mohammed Shall, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubena, aged 23 years, Dbo. Sayed Poo, 
Ne1iyápuraiI4ouse, Kavaratti. 

Sa1ma;.aged 22 years, Dbo. Cheriyakoya, 
Vadaki:la pur'Hduse, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadki1apuia,.K8varatti. 

Sairabanu PiE., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal Hou, A.mini. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
PuthiyManzi1, Amini. 

Cheryakoyaaged 41 years, Sb. Abdul Khader, 
Pandaiam 1-louse, Amini 



Cheriyakoya M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadrnath 

Shafee\'.P., aged 39 years, Sb. Ismail, 
Vadakkilapurà Houe, Kadmath. 

Fazeerali N.M., aged25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada I-lotise,AndrOth. 

Muthubi AK., aged 42 years, DIo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Aiidroth. 

78, 	Badarudheen Koya A.B., aged 38 yeats, Sb. P.S.J. Thangal, 
Al iyathammada Liththabiyyapurarn House, Androth. 

Asmab aged 3 years, D/o. Koyamm A., 
Mayyampo kkada i-louse, Androth. 

Shahnaz Beegum CP., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathimath Suhara, ag:ed 38 years, Dbo. Koyamma, 
Bappathiyoda 1-loUse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanàkkäl House, Aridroth. 

BaihaT., aged 37 years, D/o. Pookunhikoya, 
Thailath I-louse, Androth. 

Raharnth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 



86 Naseera anu M K , aged 40 years, DIo Kunhi Koya, 
Moo1akd House,Androth 

87 	Kadees1xnmabi L , aged 40 years, DIo Seethi M, 
Lavan0a1 House, Androth 

88 	Sarommabi T, aged 43 years, D/o Aboobacker, 
Thachey; Hoise, Androth. 

Mullapoo M.K., aged 39 years, DIo. •Koya, 
Maidandurakatt House, Androth. 

Hafeera j., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery 1-louse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinamrnada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Aridroth. 	- 

Rarnlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makké House, Androth. 

96 	Safiya'M , ged 39 years, DIo Nallakoya M, 
Mathil House, Androth 

Rahil M, aged 39 years, DIo. Nallakoya, 
Mathil.House, Androth. 

Hussàiñ P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husi:;E.K, aged 48 years, Sb. Seethikoya, 
Edayakkal House, Androth 

101 Sayeed Moharnmd Koya L ,aged 54 years, Sb Kader P, 
Lavanka1 t1ouse, Androth. 
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102. Hussri K., aged 50 years, Sb. Sayeed Bhkari T.M.,. 
Kunáthada*,ouse, Androth.

1.  
103 Ismail, aged 40 years, S/Q. Lava Burhikage Moosa, 

K un:ñ i  nang House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn 1-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.P. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector ol' P'anchayats, Department of Panchayâts, 
Administration of the Union Territory of Lakshadweep, 
Kavaatti 682 555. 

3 	I)irecor, Department of Labour and Employment, 
AdiiThiratin of the Union Territory of Lakshadweep, 

 

Kavart'ti - 6.82 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

I)epartnent dl' Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

l)epartnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavarti, tepresented by its Director— 682 555 

7 	Departinent Of Fisheries, Administration of the Union Territory of 
1 aksh.dweep, Kavaratti, represented by its Director - 682 555 

Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Lakshadwee Khadi and Village Industries Board, 
Kavaratti, represented by its Chairman - 682 555 

Revenue Sub Divisional Officer, Kavaratti Island - 682 555 

11 	Sub Divisional Officer, Amini Island - 682 554 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

13 	akshad'eep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer-682 555. 

Village (Dweep) Panchayat, Kalpeni island, represented by its 
ExecutRe Officer 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer— 682 554. 

Village ('Dwe. 	Panchayat, 
Kadamath Island, represented by its 
ExecUtive Officer - 682 553 

Village (:Dweep) Pa.nchayat, 
Androth Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10--18] 

58. OA 392]2013 

1-lussain, Sb Aboosala, 
Sara1mappada (Konchukakada) House, 
Agat, resntly working as Cleaner, 
RGS Hpit1, Agatti 

2 	Shukoor, S/.8.  late Kidave, 
Pakrumupanèda 1-louse, Agathi, 
Piesently wqrking as Cleaner, 
RGS Hopitai, A.gattL 

3. 	Lathed, SIdAttakya, 
Kalkandiyda 1-louse, Agathi, 
Presnt1y vdr1ing as Cleaner, 
R(JS Hospital, Agatu 



 1-lameedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-iospita,Agatti. 

 Sub,aid.a 	/o. Moha ed, 
• KulaliodaHçiuse,Agathi, 

• Presently working as Cleaner, 
• RGS Hospital,, Agatti. 

• 	 6. Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS I-Iospital,Agatti. 

 Sheemabi, Dio late Shamsuddeen, 
Beepapada House, Agathi, 
Presently wdrking as Cleaner, 

• RGS I-Iospital,.Agatti.. 

 Abida,[/o Harneed, 
Makkiachoda HoUse, Agathi, 
Presently wOiking as Cleaner, 

• RGS Hospital, Agatti. 

 Sulaikla, Did Moharned, 
Koylam House, Agathi, 

• Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Su!aimá., Sib Hamza, 
Kalarnilnthiyoda House, Agathi, 
PieseIy, woi king as Cleaner, 
RGSi-1bspital, Agatti. 

 Mahãnid,/.o Koyassan, 
Arnpeipa!ly FIbus, Agathi, 
Presently working as Cleaner, 
RGS HOspital, Agatti. 

 Saifulla, Sio Abdurahirnan, 
• Mariyathoda.House, Agathi, 
Presentlyw&king as Cleaner, 
RQS Hd pital, Agatti. 

13 Abdurnar, S/o late Harnza, 
Mli an Huse, Agathi, 
Piesn 1' wrking as Dhobi, 
RGS Iqpita, Agatti 
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14 Abdulkalei, Sb 	Ummer, 

BlyaiQuttfy6ç1a House, Agathi, 
.Prëij.ing as Dhobi, 
RGS 1-losit1 Agani 

15 Abdulla, S/oKhalid, 
Kandavar GOthi 1-louse, Agathi, 
Presen tl y  working as Cleaner, 
RGS l -Iospital,Agatti. 	 . 	Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

1 	. l'he Adihinistator, 
UnioiiTerritory of Lakshadweep, 
Kavaiatti 	682555 

2 Ihe Chaiipeison, 
Villag9 	Dw

j. 
	Panchayat, 

Agatti lsland 	Union Ten itory of Lakshadweep 682553 

3. The Mical.Qfiicer in charge, 
Comrup ity. Health Centre,. Agatti Island, 
Unioii I cii itoly of 1. akshadweep 682553 	 Respondents 

(By Advocate Sii S. Radhakrishnan (Rl&3)) 

59. OA39372013., 

1. C M 	fioyaaged 44 yeais, 
Sb

0 ,
Sii aj, Chekireyarnrnakada House, 

Kadanat, Skilled Labourei, 
Office of the Assistant  Engineer Electrical, 
EectricalSi.ib Division, Kadarnat. 

2 K P JalalLiddeen aged 41 years, 
S/a I lameed Madkinachetta, Kanipura House, 
Skillcd ltabouier, 
Office ofthe Assistant Engineei Electrical, 

Division Kadarnat 

3 K P 	lt.ish, aged 31 ycais, S/a late Nallakoya 
Ku1)hipnd(ab11ouse, Kadamat, Skilled Labourer, 
Of ficc oCth 	Assistant Engineer Electrical, 
Electncal Sub Di\'ision Kadamat 

4 B M Asadulla, aged 42 yeais, So 1-lameed Melachetta, 
........... 

.................. 

.................... .. 

.... 
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Biiivommad 1--louse, Kadamat Skilled Labourer,. 
Office orjhc 	ssistant Engineer Electrical, 
Electrical Su6Division, Kadamat. 

5. 	K.P. Kunhikoya, aged 41 years, S/o late 1-lassainar, 
Keelacherry House, Kadmat, Skilled Labourer, 
Office of the Assistant Engitieèr, Electrical, 
ElectricaF Sub Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Union Territory 61 Lakshadweep, 
Kavaratti-6825 55. 

The DiiectordfPanchayat, 
Department of Panchayat,' 
Administratiofl of Union Territory of Lakshadweep, 
Kavaralti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556, 

The A.sistant Engineer, Electrical, 
Electal S u b Division, Kadamat-682 556, 

Thhaiipçron, 
Vil1ige i?\ep  Panchayat, Kadarnat 682 556 

(By Advocate Sii S Radhakrishnan(R1-4)) 

60. OA 39I/201 

1. 	U.P. Jan1/o CO. Koyamma, aged 39 years 
WOl king dS Skilled Labouier, 
Animal Husbandiy Unit 
Union Trifory of Lakshadweep, Kalpeni-682 557 
and icsiqing it Umpiampappada House, 
KalpeIi Jsland-682 557 

2 	1 P Muthukoya, S/o late M K llarnzakoya, aged 43 years 
wbi'lig 	S)cilled Labourer, 
Animal I lusbandi y Unit, 
UftnTerit6iy of Lakshadweep, Kalpeni-682 557 
and isiding at Thithiyapada House, 
Kalpenilsla6d-682 557. 

3. 	M. l-1ider, S/b late M.K. Yousef, aged 43 years 
workiigis Csual Labourer, 



• 	
.•-•;-.:.; ........ -- 

nA 

Animal I- usbahdiy Unit, 
Union. Teritr' of L .akshadwep, Kalpeni-682 557 
and residing t Manchiyanam House, 
Kalpeni.Islarid-682 557. 

K.Oi Mobarnmed IbnuJaffer, S/o K.P. Sayed, aged 44 
years; \ o•rkiig as Casual Labourer, 
Anial Husbandry Unit, 	

i. 

Union leiiitory of Lakshadweep, Kalpeni-682 557 
Kakatchiyoda House, 

Kalpeni Jslandl-682 557. 

M.K. Naseer,S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union. FeirRory .of Lakshadweep, Kalpeni-682 557 
and residi.ng:it:Malniikakkada I-louse, 
Kalpeni lsland682 557. 

M. Kalam, S.oM.C. Muthukoya, aged 34 years 
woikin.gas..Casual Labourer, 	 . 

Anftna,I .Husbndry Unit, 
Union Teuitoiy of Lakshadweep, Kalpeni-682 557 
and esidin'at Maial House, 
Kalpeni ls14id-682 557 

K.K. Mohathnied Rafeeque, S/o V.K. Kojankoya, aged 45 
years ,  working as Casual Labourer, 

Animal 14. 6sb1andry Unit, 
Union.. Territhry. of Lakshadweep, Kalpeni-682 557 
and, residing at Kandamkalam House, 
KaIçiehi...11h.d-82. 55 7.•: 

8 	M1 W~'~ 'a ,  -S/o late M C Ahmedkunji, aged 47 years 
Labourer, 

AniThib.dry Unit., 	 . 

Union Tei Itory of Lakshadweep, Kalpeni-682 557 
and rèsimg .t Maral House, Kalpeni Jsland-682 557 

9. 	KO. AuI S. alarn, Sto P. Assainar, aged 39 years 
working sCual Labourer, 
Ahimal I-Iusbaiidr Unit, 	

. 	
:. 

UniOn Territy. of Lakshadweep, Kalpeni-682 557 
and, residing t Kakatchiyoda House, 
K.apëniilaicl-682 5.57. 

10 	P P Muthafa, Sb late Sayedmuharnmedkoya, 
aged 47 reais, woiking as Casual Labourer, 
Aniil usbandiy Unit, 

• 	 . 

S 



1 	Ihe Ad ministiatoi, 
Union I Lii italy of [akshadweep, 

The D.:1i'OtOif Panchayat, 
DepàitmOnt fPanchayat,o. 
AdniinistratiOn of Union Territory of Lakshadweep, 
Kavaratti-68255 5 

The Chief Executive Officer, District Panchayat, 
K a v àra t 1-682555. 

(By Advocaic: Sri S. Radhakrishnan) 

62. OA 400I21. 

;P.P. Sirij ab' :&d 44 years, S/p M. Subair, 
Puthiya Pand.aam House, Agatti Island, 
Unipn Tci itry of Lakshadweep. 

2. 	Noushâd .A1iaged 32 years, S/o'U. Sabjan, 
iKeelaSararOiTia Pda House, Agatti Island, 
UniOn Territory of Lakshadweep. 

Respondents 

Ml. A bdul Naser, aged 28 years, S/o M. Abdul Rahiman, 

IViela J1J:o1 ;  House, Agatti Island, 
Union 1 cii itoiy of I akshadweep 

4 	f P Khahd, aged 30 ycais, S/o Kidave, 
Meld. 111am House, Agatti Island, 
Union 1 cii itoiy of Lakshadweep 

K..C.AhdulShukoOr, aged.38 years, S/o Kasmi, 
Kariyamachett'. •I-Iuse, Agatti Island, 
UniOn '1 eh tiy of Lakshadweep. 

M.P. Ni,ànOddin, aged 27 years, S/o M. Abusala, 

Melapr:a .1OOse; Agatti Island, 
Union l cii itoiy of Lakshadweep 

(By Ad(Q:Sri N. Anilkuiar) 

Ii 	
Versus  

I lie AdIT1ihistratoI', 
Union. TerritOi.y of Lakshadweep, 
Kaartti..-68?51 

The Chairperson, 

Applicants 
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Union Territoiy of Lakshadweep, Kalpni-682 557 
and residing at Pokkarappada House, 
Kalpeni Island-682 557. 

(By Advocate: Sri *1Unnikrishnan) 

Versus 

The Administrator, 
Union Ferritory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratt7682555 

The Chief E<.écutive Officer, District Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti-; 555 

4 	the Vctciinaiy Assistant Surgeon, 
Village Dwe3 Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Sai'nul Abid, Sb Yusuf, aged 40 years, 
Cheiimnailla1a 1-louse, Kadamat, 
1-1 q 	Eistrict Panchayat, Kadamat. 

Abdul Shdkbhr, S/o Sayed Au, aged 41 years, 
Ukkayachetta I-louse, Kadarnat, 
Bus Drivcr, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
N4adurakam I-douse, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keeri Mahal 1-louse, Kadarnat, 
l-Ielper 2  District Panchayat, Kadamat. 

(By Advocate:Sri R. Sreeraj) 

Versus 

S 
Applicants 

Respondents 

Applicants 



C. 
Village (Dweep) Panchayat, 
Agatti Island, Union '1 eultory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255i 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

5, 	The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

6. 	The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dwep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 



4. 	The Director, 
I)epartment of Science & Technology 
Kalpen i. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,ma! Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
[)epartrnent of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. oiLakshadweep, Working as 
1-lomeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Healtti Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary l-Iealth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)). 

66. 0A423/2013 

I. 	Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, SboBamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

1-lafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekki!appura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Harnza, 
Thoppumpadi House, Agatti. 

Respondents 



0. 	Saromma M., aged 39 years, D/oHamza, 
Mariyathoda House, Agatti. 

AshrafA.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda 1-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roullammada House, Agatti. 

Shaffahi PP., aged 36 years, D/o l-lamza K., 
Puthiyapura 1-louse, Agatti, 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
A.ministrationofhe.Union Territory of Lakshadweep, 
Kavaratti-682555. 

2.. 	Director of Panc.hayats, 
Department of' Panchayats, 
Administration of the Union Territor.y of Lakshadweep, 
Kavaratti-682555. 

3, 	Director of Education, 
[)ircctorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

4. 	Village (Dweep) Panchayat, 
Agatti Is land represented by 
its Excecutive Ofiicer-682554. 	 . 	Respondents 

(By Advocaie.Sri S.Radhakrishnan) . 

67. 	OA.444/12013 

Aboosalih S/o Rasheed K ya, 
Padalapui'a, Killan lsJand. 	. . 	. 	. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

I. 	Union Teri'itory of Lakshadweep represented 
by the Administrator, 
Kavai'atti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep)Panchayat, 
Kiltan island. 
Unior Territory of Lakshadweep, Pin-682558, 

1. 	The Executive Officer, 
Village (Dweep) Pauchayat, 
Kiltari Island. 
Union 'I'erritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558, 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

2: 	Salcem K., S/o Badar K, aged 28 years, 
KUULIkUm (1-1) Ki han Island, 
Union Territory of Lakshadweep. 
Workiig as Casual labourer in 
Lakshidwcep Building Development BOard, Kiltan. 

3. 	1-lisminoor, Sbo Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Uniori Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building I)eveloprnent Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Worki ig as Casual Labourer in 
Lakshadweep Building l)evelopment Board, 
Kiltan. 	 Applicants 



FF  

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secrctary, 
Lakshadweep Building Development Board, 
Kavaratli. 

. 	Director of Panchayat, 
Department of Panchayat, Kavarani, 	 Respondents 

(By Advocate: Mr. S. Ra,dhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 	2• 

Salmath 
D/o. Sayed.Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. KB. Gangesh) 

Versus 

I. 	The Adiinistrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of l.akshadweep (Secretariat), 
Kavaratti— 682 555. 

[)epai'tment of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Repi'esented by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. OA 492/2013 



t.ot 

0 	
o ' K. Bushra Beegum, W/o 1-Iakeerp, 

Aged 27 year.., Casual Labour, 
Office of the.Veterinary Assistant Surgeon, 
Animal Husbndry Unit, Amini, 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

Union of india rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Dii'ector of Panchayat, 
Departpent of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (RI -3)) 

71. OA499I2Qi2 

Rahmdth Beegum Keeiakunnikkam, 
W/o. Mohammed BK, 
Data Entry Operator (MGN REGA), 
Sub-Divisional Office, 
Kadamat Island, 
U nion Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamal. island 
UnionTerritory of Lakshadweep, PIN —682 556. 

Mohan1iied Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNRGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat island, 

Applicant 

Respondents 



Union Territory of Lakshadwe6p, PIN - 682 556,: 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavaratbi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Progfainme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshad weep. 	 Respondents 

(By Advocate Mr. S. Radhakrishflan) 

72. OA 507I200 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Arnini island, Union Territory of Lakshadweep 
Pin-682 552 	 Applicant 

(By Advocate: Mr.TCG Swarny) 

Versus 

I The Adinistiatoi 
Union 76 .rritory of Lakshadweep 
Lakshadw'eep Administration 
Kavaratti —682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(DirectorateofPanchaYatS) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union 'l'erritory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union 'l'erril.ory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavar1ltti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

	

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta House, Androth. 

Shahicla Beegum K. 
D/o. llamzakoya 
Kandlath 1-louse, Androth. 

Subaicla M. 
D/o. Kdave U.K 
Makket 1-louse, Androth. 

Aysha Beegum P.V.K 
D/o. Yakoob P.1K 
PuthiyJentamveli IKad 
Androth. 

Rahmath Beegum K. 
D/o. l-lamzakoya P.P 
IKunhali 1-louse, Androth. 

'I'hahira L. 
D/o. Seethi Nallal 
Lavanàkal I-louse 
Andioth. 

Subaidi A. 
D/o. Siyed Mohammed M. 



Allyathara I-louse, Androth.. 

Fathimathu Suhurabi P.V.K 
DIo, Maed P.V.K 
Pcntarribeli Kad, Andioth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandi1th House, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1-laseena Beegum C.P.I 
DIo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	Habsabi P.U.P 
4. 

D/o. Fâkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. KB. Gangesh) 

Versus 

1 . 	The Administrator, 
AdminiStration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

2 	Directoate oIlndustiies 
UnionTèrritory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: W. S. Radhak.rishnan) 

74. 	OA 510/2013 

l-laseena@ 1-laseenabi Therakkal 
fliet a1kal 1-louse, Kadamath 
Data ly Operator 
Vi11agèbweep Panchayath, Kadamath 	 Applicant 

(By Advocate Mr.R.Sreeraj) 



Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The. Director of Panchayath 
1)epartment of Panchayath 
Administration of Union Thrritory of Lakshadweep 
Kavaratti - 682 555 

The Executive OfIcer, 
\/illage (Dweep) Panchayath 
Kadamal -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat-- 6.82556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 

(B),  Ad\'ocale: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

Respondents 

K.V.Nasecr 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K. P. Da wood 
KilappL!ra I-louse, Kiltan 
Peon, Government Senio Secondary School Applicants 
Kiltan 

(B),  Advocate: Mr.R.Srecraj) 

Versus 

The Administrator 
Union Territory of Laksha weep 
Kavaratti - 682 555 

The I)irector of Panchayath 

Applicants 



Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The.Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan - 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

Safiyath S 
Cook, Government High School 
Kadamath 
Residing at Pallarn, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.Schobl 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K adamat Ii 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.SchOol 
Kadarrath 
Residing at Biriyommada 
Kadamath Island 

PAmanulla 
Cook, Government J.B.School 
K adama th 
Residing at Kunnumpura 
Kadamath Island 



H 

Urnmer P.P,I 
Cook, Government J.B.Scho1 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathu!!aP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi.P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharla.l Nehru Senior Secondary School 
Kadama th 
Residing at Puthiyapura 
Kadarnath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 	H 
Kadamath Island 	 Applicants 

(By Advocate:. Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaralti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan ) 

77. 0A567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadmath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P,V.Mohanan) 

Versus .1 

The Administrator 
Union Territory of Lakshadweep 
Kavarafli —682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 

. 



r. 
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5, Muhammed Salih 
Aynepura 1-louse, Kavarati. 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicham 1-louse, Kavaratti. 

 Barnbtn 
Nambicham House, Kavratti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 Nafeesathbi 
Poodiyam House, Kavaratti. 

11 Jamaliyath 
Thirinipura I-louse, Kavaiátti. 

 Fazeela Beegurn 
Kannipura House, Kavaratti. 

 Ummer 
Thirinikad I-louse, Kavàiatti. 

 Firozkan 
Athnachammada HouseKavaratti, 

 Jaffer 
Mai'ikilam House,Kavaratti. 

 Amanulla, 
Mela 111am House, Kavaratti. 

 Sirajudheen 
Molokepura House, Kavatti. 

 Hiyasudheen 
Chamayathapura i-louse, Kavaratti. 

9. Fathahudeen 
Kadapui'athaba House, Kàvaratti. 

20. Muneer 
Kuttipapepura 1-louse, :Kavaratti. 



	

21. 	Ashik 
Puthiya Alikom 1louse, Kavaratti, 

22, Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

iamhar 1-lussain 
Beei'anthoda House, Kaváratti, 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

	

27, 	1-lazarath 
Chungam I-louse, Kavaratti 

	

28. 	Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of .Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarattii - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandiy 
Department of Animal Husbandry 
Administration of Union:Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 



Pin-682554 

(By Advocate: Mr.S.Radhakrihna) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeeguni 
Cook, G,1-l.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadarnath Island 

Respondents 

Applicants 

(By Advocate: Mr.P.V.Moharan) 

VersUs 

The Administrator 
Union Territory of Lakhadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya SV., S/bAbdulla Koya P.S., 
Shaiknaveed (H), Kiltaii Island P0., 
Union Territory of Lakshadeep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratd Island, Pin - 682 555. 

The Director of Panchayath, Union Territory of Lakshadweep, 

/ 



Kavái'atti Island, Pin - 682 555. 

The Chairperson, Village (Dweep)Panchayath, 
Kiltan Island, Union Tei'ritory of Lakshadweep, 
Pjn —682 558. 

The Executive Officer, :Vi11ge (Dweep) Panchayath', 
Kiltan Island, Union Thrritory  of Lakshadweèp, Pin - 682 558. 

The I.ibrary and Information Assistant, Pjblic Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 	 Respondents 

[By Advocate Sii S. Radhakrishnan (RI, 2,4 & 5)] 

81. OA 634/2013 

Malikdeenar, a.ged 21 yeas, S/O. Hamzath, 
Sara Manzil I-louse, Agatti. 	 Applicant 

(By Advocate: Sri K.B. GangesF: 

Versus 

The Administrator, 
Administration of the UnionTerritory of Lakshadweep, 
Kavaiatti-682 555. 

Director of Pancbayats;i: : : 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, AdministratiQn of the 
Union Territoiy of Lakshadweep, Kavaratti, 
represented by its Directoi'—.682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan)  

82. OA 635/2013 

Fathahudheen K.P., aged 40 years, Sb.. Sayed Muhammed Koya, 
Kattampalli I-louse, Agatti. 

Younis, aged 3.1 years:S70'; Abdulla., Mariyathoda House, 



Agatti. 

K.M. Shahida, aged 40 year,DIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged 46 year,/o. Aul Rahrnan, 
Kuttiyam Mukxiyoda Hous&;gatti. 	Applicants 

(By Advocate: Sri K.R. Gangesh). 

Versus 

The Administrator, 
Administration of the UnioiTerritory of Lakshadweep, 
Kavaratti-682 555. 

I)irector of Health Servicesy 
Directorate, of Health Services, 
Kavaratti - 682 555. 

Medical Officer in chargei;, 
Community Health Cntregatt 682 553. 

Medical Officer in Ch&g R.v.HQand)) Spec)ty Hospa, 

Agatti - 682 553 	' 

Village (Dweep) Panchayât,Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

H 

(By Advocate: Sri S. Radhakris1nn) 

83. OA 791/2013  

Fareeda Beegum MI.; Meppada 111am, 
Agatti Island. 	- 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uth o ITéf r to ry of Lakshadweep, 

Kavaratti-682 555. 	. ., 

Director of Panchayats, 	H. 

Department of Panchayat 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554.  

. 	.1 



Project Manager, Desiccated Cpconut Powder Unit, 
	 9 

Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti 69 ; 554. 

Village (Dweep) PanchayatL. 
Agatti Island, represented b.'its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishhñ) 

84. OA 822/2013 

B.P. Navas, Aged 2.7 years, Sb. Kasrni.M.P., 
Valiyapura 1-louse, Kilthan Island P.O; 
U.T. ol'Lakshaclweep. 	 Applicant 

(By Advocate: Sri P.V. Mohana):.) 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of LkThadweep, 
Kavaratti - 682 555. 

J. 	The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. . 	 Respondents 

, 

85. OA 880/2013 	S  

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshad'èe- 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedhatan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island —682 555 ' f 
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Director of PanchayatFi 
Union Territory of Lakàdweep 
Kavarattj Island - 682355  

The Senior Administrative Officer 
Education (District Parichayath) 
Union Territory of Lakhadweep 
Kavarattj Island - 682 55, 

	

4. 	The Principal 	
1• 

Government Senior Sd:aiy.Schoo1 
District Panchayat, KiltaiIs1and 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr. S.Radhakrishna) I  

	

86. 	OA 898/2013 	. . 

K.C.Abdul Khader 
Kçilikaraya Chetta Hou 
Chetlat Island 
Union Territory of Laksh.dw- 682 554 

(By Advocate: Mr. Shabu Sreeih.aran)';. 

Versus. 

	

I. 	Union Territory of Lakshàkié represented 
by the Administrator 	fl 

Kavaratti Island —682 555. 

The Director of Panchaya: 
Union Territory of Lakshadieep 
Kavarattj Island - 682 555 

The SeniQr Admjnjstratj Officer 
Education (District Panchyath) 
Union Territory of LakshdwQep 
Kavarattj island - 682 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetl-at Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrishnan) 

Respondents 

Applicant 

Respondents 



87 	OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Adni inistration of the Unior Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The I)irector (Rural development) 
Department of Rural Development. 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

(By Advocate: Mr,S.Radhakrishnan) 

88. 	OA 905/2013 	 :. 

Abdul Khader C. 
Chekkiriyamrnada I-louse 
Agatti Island 

B4ar Jamhar T.P 	. 	•. :. 
Thekiapura House 
Agatti Island 	 .. 

(By Advocate: Mr.K.B.Gangesh) 	. 

Versus 

The Administrator 
Administration of the UnionTérritory of Lakshadweep 
Kavaiatti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths ........ 
Administration of the UnionTérritóry of Lakshadweep 
Kavarattj Island - 682 555 . 

Respondents 

Applicants 



 Project Manager 
Desiccated Coconut Pdvder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 685 

 The Deputy Director (Mrnn) 
Lakshad weep Develorènt Corporation 
Kavaratti —682 555 

 Village (Dweep) Panckyath 
Agatti Island represented by  its 
Executive Officer - 682,53:. 	 Respondents 

(By Advocate: Mr.S .Radhakrishnan) 

89. 0A939/2013 

1 Sa.fiyullahKC 
Kuttiyachada 	House 
Kalpeni Island 

2 
1' 

Saifulla M I 
Melaillam F-louse 
Kalpeni Island 	 Lt 

) 

 Kunhikoya M.V 
Mathil Valiyammada J-ouse 
Kalpeni Island 

 Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni House 	 Applicants 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

 The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

 Director of Panchayaths 
Department of Pancha'aths. 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 

 Lakshadweep BuildingDeve1opment Board 
Union Territory of Lakiadweep 
Kavaratti represented by its Secretary - 682 555 



. 

The Technical Officer 
Lakshadweep Building Development  Board: 

Kalpeni Island - 682 553 

Village (Dweep) Panchayth 
Kalpeni Island represented by its 
Executive Officer - 682 5!53 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

1. 	Mohammed Ashik 
Palliyat House 
Androth Island 

2 
	

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh 

Versus 

The Administrator 
Adni mi strati on of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island-682 555 

Lakshadweep Building De'e1opment Board 
Union Territory of Lakshadweep 
Kavaratti represented.by its Secretary - 682 555 

4. 	The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

2. 

3 

Respondents 

Applicants 



119. 

Village (Dweep) Panchayath 
A.ndroth Island represented by its 
Executive Officer - .682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kal peni, Union Territory of Lakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
1-Iamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus.. 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi— 110001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Execu,tive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
U ni on Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (112-4) 

92. 	OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep• 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agriciltura1 Department, Kalpeni 
Kunnarnkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 



Fareeda Beegum P.V 
internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpehi Island 
Union Territory Of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayatl 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanarn Pally House 
Kalpeni 	. 	 Applicant 

(By Advocate: Mr. 1-Iariraj M.R) 

	

Versus 	 1. 

ThUionofIndia 
iepiènted by the Secretary to 
Govérhrnent of india, 
Ministry of Home Affairs 
New Uelhi - 110001. 

go 



The Administrator 
	 *1 

Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep -- 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni. UT of Lakshadweep —682 555. 

(By Advocate: Mr. S. Radhakrishnap for R2-4) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Flon' ble Mr.Justice A,K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have been retrenched on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 
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The short question that arises for conskleration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

\'illage/Dweep Panchayats and or/District Panclayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

DivisionBench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a Catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following depsions in support of the above 

contention:- 

I. 	Secretary, State of Kornatalia & Others Vs. Umadevi and Others - 
(2006) 4 8CC 1. 

2. 	State of Rajasthan Vs. Dava La! - (2011) 2 SCC 429. 
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Saiya Prakash andX)ihers Vs. Slate of Bihar and Others - 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjunclappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397, 

Stale of Kerala Vs. Valsamina -2012 KLT 294. 

Non-Panchavath Case 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been workihg e'er since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than i 0 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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las been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for .10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071, 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan - (1979) .4 SCC 

507 - as a one time measure. 
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1 0. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non 'for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizat ion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, iii's imperative that the some must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would' not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. 1-lowever, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apex Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratification or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance k'ith procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce, a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is that the 	authorities concerned, be 	it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra)at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of thep have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or .prograrrrnes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments under them. It - has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants 'have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt -(C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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• to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, 	it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Council.s were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi; Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schëñie. 

The first respondent, i.e. the Union. of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihistration prescribes the scheme to the Panchayais for 
regularization of eligible casual workers, no regular appointments 
woul.d be made by the Panchayats in respect of at least two third of 
th'. regular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the f.ace of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status j/eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by isorne other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, 'iamely 
the Village (Dweep) Panchayai of Androth/Minicoy. .. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/lcates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any pOsts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t)le administratioh and that would ma/ce all 
the dfjerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRQA or 
they might have been employed since the Village (Dweep) Pancha,vat 
authorities considered it expedient to give employment to them. It 
probably rriight have offered some succor by wav of dai/.v rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of (I. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayni for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in .Naderkoya (Supra) held that Lakshadwecp Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to . Lakshadweep Administration to. adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and piescrihe it 
prospectively to the Panchayats . for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Pànchayat. Strangely, in some of the cases, the 

Panchayats are represented by their.Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of . the 

disengagements/retrenchments also have political colours. 



• 	- 	 ___________________ 

25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to 'hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though .the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the L.akshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 23 4(g) and Article 40 of the Constitution of India in this context. 

We do not, propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by, the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has 'raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in GA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and' many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed, in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinaty units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the' 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be peilormed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4' June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casUal 
labour, normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of' 

cases. It appears that the Administration has also sought to rely on the 

t- 
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judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of thos,e employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes ex.trémely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these. employees, who have been toiling 

for years . together on casual. 'basis, with, utmost I  compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 	. . 

OrigInal Application. Nos.' 212,266, 268, 299,325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were iade 

by Panchayats, it is held that this Tribunal dOes not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. I 

I- 
KGEORGFJOSEPH 	 , 	JUSTICAJC.BASHER 

ADMINISTk4'TWE MEMBER 	 JUDICIAL MEMBER 

aa 	 "CERTIFIED TRE COP 
tiiL_ 

Section Officer (Judil 


